
List of cases where e-Payment of Court fees was made during the month of  August-2024.

Court District Court Room Case Type Case Number Advocate

1 Central

06-08-2024 9990577700 24-07-2024

17-08-2024 9810186530 02-08-2024

17-08-2024 9839211111 14-08-2024

29-08-2024 9810224624 17-05-2024
2 Central

306 CS (COMM) /863/2024 08-08-2024 9811231910 06.08.2024

306 CS (COMM) 873/2024 12-08-2024 9711039011 NA 08.08.2024
3 Central

02.08.2024 9810753635 16.07.2024

06.08.2024 7708748786 30.07.2024

06.08.2024 9811196195 NOT FILED

08.08.2024 MANOJ KR 9811254078 14.06.2024

12.08.2024 8860057314 07.08.2024

17.08.2024 8588857704 13.08.2024

12.08.2024 7838393940 14.08.2024

30.08.2024 9999923530 27.08.2024

No.
Date of 
Registration

Petitioner Name 
VS Respondent 
Name

Advocate 
Mobile Number

Advocate email 
ID

Date of e-
Payment of 
Court Fees

SH. SANJEEV KUMAR 
AGGARWAL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01 301, Extension 

Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
853/2024

STATE BANK OF 
INDIA VS 
VIKASH KUMAR

KRISHAN
KUMAR

krishenkumar
@gmail.com 

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
889/2024

PRITAM 
GROVER
Vs
RAPID GREEN 
PRIVATE
LIMITED

SACHIN 
BANSAL

insiQhtle!!
al99@1rmail.co
m 

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
891/2024

SHIVAKRITI 
AGRO PVT
LTD
Vs
AMIT UDYOG

Siddharth
Arora

siddhaiiharora
@live.com 

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
927/2024

PAYAL 
POLYLAST PVT
LTD
Vs
M/S RAPID 
POLYMERS Amit gupta

amitguptaadv3
66@gmail.com

SH. RAJESH KUMAR 
GOEL, DISTRICT JUDGE 
(COMMERCIAL COURT)-
02 MOHD NAEEM 

Vs M/S VEERA 
VAHANA 
UDYOG PVT LTD

rajeev 
kumar 
tewari(P),

adeshupadhyay
84@gmail.com

KRISHI KALYAN 
SEEDS 
CORPORATION 
Vs C P PATEL 
FARM SEEDS 
PVT LTD AND 
ANR

RASHMI 
AGGARWA
L

SH. ILLA RAWAT, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)-
03, TIS HAZARI COURT, 
DELHI

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM 
841/2024

HELLMANN 
WORLDWIDE 
LOGISTICS 
INDIA PVT LTD 
V/S EXCEL 
IMPORT PVT 
LTD

SHALABH 
SINGHAL

OFFICE 
@LEXJURIS.I
N

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM 
846/2024

ULTRATECH 
CEMENT LTD 
V/S NATHIYA 
CHARITABLE 
TRUST

SHKRIT 
TIWARI

ASHKRIT464@
GMAIL.COM

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM 
847/2024

MANOJ KR V/S 
VISHVESH JAIN

LALIT 
ANAND

LALITANAND
ADVOCATE98
@GMAIL.COM

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM 
864/2024

CANARA BANK 
V/S ROHTAS 
SINGH NANWAL

MANAVKIL378
@GMAIL.COM

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM 
874/2024

MADAN LAL V/S 
SANTOSH 
UPADHAY

NITIN 
GUPTA

ICA.GUPTA@G
MAIL.COM

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM 
894/2024

M/S SAKARNI 
PLASTERS 
INDIA P LTD V/S 
VIJAY TALWAR

PARDEEP 
KR 
AGGARWA
L

E.VERTICALLE
GAL@GMAIL.
COM

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

COUNTER CLAIM 
NO. 391/2024

M/S ROYACE 
PACK PVT LTD 
V/S M/S VAN 
INKS & 
CHEMICALS

SWATI 
CHANOMA

SWATI@ZEAL
ATTOR.COM

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

COUNTER CLAIM 
NO. 42/2024

SANJEEV 
KUMAR V/S 
NARINDER 
KUMAR

AMIT 
SAGAR

AMEETSAGAR
1709@GMAIL.
COM



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner Name 
VS Respondent 
Name

Advocate 
Mobile Number

Advocate email 
ID

Date of e-
Payment of 
Court Fees

4 Central

304 RECOVERY 02.08.2024 9810210832 22.07.2024

304 RECOVERY 07.08.2024 9818404186 26.07.2024

304 RECOVERY 07.08.2024 9818404186 26.07.2024

304 RECOVERY 08.08.2024 9643501636 19.02.2024

304 RECOVERY 882/2024 16.08.2024 9810062835 NA 10.07.2024

304 RECOVERY 884/2024 16.08.2024 IRA GUPTA 9818976099 01.08.2024

304 RECOVERY 17.08.2024 9953394364 13.08.2024

304 RECOVERY 22.08.2024 98111615325 14.08.2024

304 RECOVERY 22.08.2024 ANIL SETHI9873439342 12.08.2024
5 Central

nil
6 Central

410 CS (COMM.) 832/2024 01-08-2024 9999737225 16.07.2024

410 CS (COMM.) 833/2024 01-08-2024 9717973422 01-08-2024

410 CS (COMM.) 836/2024 02.08.2024 9810224624 29.02.2024

410 CS (COMM.) 845/2024 5.08.2024 8860313311 01.08.2024

410 CS (COMM.) 857/2024 07.08.2024 9810210832 22-08-2024

MS ANIL KUMAR 
SISODIA, DISTRICT 
JUDGE, COMMERCIAL  
COURT-04

CS (COMM)-
837/2024

SBI VS. HIRA 
LAL

SH. VIJAY 
PRAKASH

vijayprakash96
82@gmail.com

CS 
(COMM)860/2024

THE NAINITAL 
BANK LTD VS. 
POOJA YADAV

ALOK 
MOHAN

ALOKMPI@G
MAIL.COM

CS 
(COMM)859/2024

THE NAINITAL 
BANK LTD VS. 
POOJA YADAV

ALOK 
MOHAN

ALOKMPI@G
MAIL.COM

CS (COMM)-
862/2024

M/s RAD 
CONSULTANCY 
PVT. LTD. Vs 
GAURAV 
CHAHAL

MS. 
POONAM 
RIMAL

advocatepoona
m89@gmail.co
m

JAI DAYAL 
KAPOOR VS. 
VARDHMAN 
ENTERPRISES

SHYAM 
AGGARWA
L

NAZAAKAT 
DESIGN 
HERITAGE PVT 
LTD VS. KALA 
MANDIR

IRAGUPTA27@
GMAIL.COM

CS 
(COMM)888/2024

DEEPAK 
KUMAR 
PAHUJA VS. 
SHASHANK 
SINGHAL

SHIVENDR
A PRATAP 
SINGH

SHIVENDRA@
THEACMECO.
COM

CS 
(COMM)908/2024

VIPIN KUMAR 
V/S MCD AND 
ANR

SATYENDE
R KR 
SINGH

SKSINGHL16@
GMAIL.COM

CS 
(COMM)910/2024

SARDARI LAL 
AND COMPANY 
VS. PRATEEK 
REALTORS 
INDIA PVT LTD

ASETHIADVO
CATE@YAHOO
.COM

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE (COMMERCIAL 
COURT)-05

SH. NIKHIL CHOPRA,  DJ 
COMM-06 TIS HAZRI 
COURT CENTRAL DELHI

PUNJAB 
NATIONAL 
BANK VS. 
GEETA UPPAL

SH. 
PRANSHU 
VASHISHT
H 

pranshu11.vashi
shth@gmail.co
m

A.K.D.K. JAIN 
TRADING PVT. 
LTD. VS. 
ABHISHEK 
MITTAL

SH. 
SANTOSH 
KUMAR 
SHUKLA

CANARA BANK 
VS. PARVEEN 
DHIMAN

SH. AMIT 
GUPTA

amitguptaadv3
66@gmail.com

MAHESH 
CHAND GOYAL 
VS. MOHAN 
TRADING CO. 
AND ORS.

SH. SUNIL 
GUPTA

advsg@yahoo.c
om

STATE BANK OF 
INDIA VS. 
MANOJ KUMAR 
SHARMA

SH. VIJAY 
PRAKASH

vijayprakash96
82@gmail.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner Name 
VS Respondent 
Name

Advocate 
Mobile Number

Advocate email 
ID

Date of e-
Payment of 
Court Fees

6 Central

410 CS (COMM.) 868/2024 07.08.2024 8588011144 02-08-2024

410 CS (COMM.) 870/2024 09.08.2024 9990577700 03.08.2024

410 CS (COMM.) 876/2024 12.08.2024 8800728833 31-08-2024

410 CS (COMM.) 879/2024 14.08.2024 9718209970 09-08-2024
7 Central

CIVIL SUIT 01.08.2024 9873347330 NA

CIVIL SUIT 05.08.2024 9999980081 NA

CIVIL SUIT 05.08.2024 9810210832 22.07.2024

CIVIL SUIT 06.08.2024 9810315334 NA

CIVIL SUIT 06.08.2024 9810315334 NA

CIVIL SUIT 06.08.2024 9810315334 NA

CIVIL SUIT 09.08.2024 9990577700 03.08.2024

CIVIL SUIT 09.08.2024 9990577700 03.08.2024

CIVIL SUIT 12.08.2024 9899848679 29.07.2024

CIVIL SUIT CS(COM) 881/2024 16.08.2024 9818610321 NA

CIVIL SUIT 16.08.2024 9599501822 22.08.2023

SH. NIKHIL CHOPRA,  DJ 
COMM-06 TIS HAZRI 
COURT CENTRAL DELHI

TRAVEL N 
MORE INDIA 
PVT. LTD. VS. 
ORIENT CRAFT 
FASHION 
INDUSTRIES 
LTD. AND ORS.

SH. VINEET 
MALHOTR
A

advocatemalhot
ra@gmail.com

STATE BANK OF 
INDIA VS. MRS. 
LAKSHMI DEVI

SH. 
KRISHAN 
KUMAR

krishankumar
@gmail.com

PREM PRAKASH 
MODI VS. 
NARESH 
MISHRA

SH. RAMIT 
RANA

ramitrana89@g
mail.com

ADIDAS AG VS. 
ASHOK KUMAR

SH. 
PRAMOD 
KUMAR 
SINGH

astha@thelegist
.com

SH. MUKESH KUMAR 
GUPTA, DISTRICT JUDGE, 
COMMERCIAL COURT-07

COURT ROOM 
302

OMP(I) COMM 
793/2024

IDFC FIRST 
BANK LTD. VS 
GOSWAMI 
RAKESH 
BHARATHI

MAYANK 
MAHAJAN

mayank_mahaj
an05@yahoo.co
m

COURT ROOM 
302

OMP(I) COMM 
801/2024

M/S B.D. 
CREDIT LTD. VS 
SANDEEP 
KUMAR

DEEPAK 
YADAV

deepakyadavad
vocate@gmail.c
om

COURT ROOM 
302

CS(COMM) 
844/2024

STATE BANK OF 
INDIA VS 
NAMAN 
PANCHAL

VIJAY 
PRAKASH 

VIJAYPRAKAS
H9682@gmail.
com

COURT ROOM 
302

OMP(I) COMM 
810/2024

IDFC FIRST 
BANK LTD. VS 
VIRPAL 
CHHOTE

JOGINDER 
SUKHIJA

jusjuris@gmail.
com

COURT ROOM 
302

OMP(I) COMM 
811/2024

IDFC FIRST 
BANK LTD. VS 
JITESH KESHU

JOGINDER 
SUKHIJA

jusjuris@gmail.
com

COURT ROOM 
302

OMP(I) COMM 
812/2024

IDFC FIRST 
BANK LTD. VS 
SANJEEV 
KAILASH

JOGINDER 
SUKHIJA

jusjuris@gmail.
com

COURT ROOM 
302

CS(COMM) 
867/2024

STATE BANK OF 
INDIA VS MR. 
SONU (NOW 
DECEASED)

KRISHAN 
KUMAR 

krishenkumar
@gmail.com

COURT ROOM 
302

CS(COMM) 
869/2024

STATE BANK OF 
INDIA VS LAXMI

KRISHAN 
KUMAR 

krishenkumar
@gmail.com

COURT ROOM 
302

CS(COMM) 
872/2024

INDUSTRIAL 
ELECTRIC 
CORPORATION 
VS INDOSPRIT 
BARS (P) LTD.

SWADESH 
BANSAL

swadeshbansal7
3804@gmail.co
m

COURT ROOM 
302

M/S SS 
BUILDWELL 
PRIVATE 
LIMITED AND 
ANR. VS M/S 
PARAMOUNT 
DIGITAL MEDIA 
SERVICES PVT. 
LTD. 

HARGUN 
SINGH 
KALRA

mail@gandhipa
rtners. com

COURT ROOM 
302

CS(COMM) 
885/2024

SHRI 
RAJENDER 
BERA VS 
HEMANT 
KUMAR

SUMIT 
KUMAR 
CHAUHAN 

SEMPER.FIDE
LIS.JUS@GMA
IL.COM



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner Name 
VS Respondent 
Name

Advocate 
Mobile Number

Advocate email 
ID

Date of e-
Payment of 
Court Fees

7 Central

CIVIL SUIT MISC. DJ 482/2024 20.08.2024 9999053876 NA

CIVIL SUIT 20.08.2024 9810315334 NA

CIVIL SUIT 23.08.2024 K & K Legal 9871226784 22.07.2024

CIVIL SUIT 28.08.2024 9205511796 NA
8 Central

CS (COMM) 924/24 29.08.2024 9953394364 24.08.2024
9 Central

Execution 01-08-2024 9899986943 21-06-2024

OMP (Comm.) 02-08-2024 9560704117

NA

01.08.2024

OMP (Comm.) 03-08-2024 9810315334 02.08.2024

Execution 09-08-2024 9069075551 08.08.2024

Cs (Comm.) 12-08-2024 9818712378 09.08.2024

OMP (Comm.) 12-08-2024 9582410211 09.08.2024

Execution 12-08-2024 09.08.2024

16-08-2024 9810315334 14.08.2024

Misc. DJ Misc DJ/479/2024 16-08-2024 9810002285 14.08.2024

SH. MUKESH KUMAR 
GUPTA, DISTRICT JUDGE, 
COMMERCIAL COURT-07

COURT ROOM 
302

ANKUR SAGAR 
VS JITENDER 
KUMAR

HIMANSHU 
SONI

advhsoni@gmai
l.com

COURT ROOM 
302

OMP(I) COMM 
843/2024

IDFC FIRST 
BANK LTD. VS 
JOGINDER 
SHRIKISHAN 
SHARMA

JOGINDER 
SUKHIJA

jusjuris@gmail.
com

COURT ROOM 
302

CS(COMM) 
915/2024

CENTRAL BANK 
OF INDIA VS 
MEENA

kkmudgi129@g
mail.com

COURT ROOM 
302

OMP(I) COMM 
852/2024

IDFC FIRST 
BANK LTD. VS 
MALKEET 
SINGH

RAHUL 
KASHYAP

LEXPECIFIC03
@GMAIL.COM

SH. AMIT KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL COURT-08

308EXTENSIO
N BLOCK THC

TRADE MARK 
ACT

HAMDARD 
NATIONAL 
FOUNDATION 
(INDIA) ANR VS 
ZEE LAB 
LABORATORIES 
LTD

SHIVENDR
A PRATAP 
SINGH

SHIVENDRA@
THEACMECO.
COM

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL COURT-09

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Execution 
(Comm)/313/2024

M/s Jagdamba 
Store Vs M/s 
Vipul Hotels And 
Resorts Pvt Ltd

Shubhashish 
Roy(P),

nailnsahayadvo
cate@yahoo.co.
in

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP 
(COMM)/68/2024

M/s Ardour Pack 
Pvt Ltd Vs M/s 
Clix Capital 
Services Pvt Ltd

BHANU 
MOHAN(P),

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
(COMM)/794/2024

IDFC FIRST 
Bank LTD Vs 
RAKIESH 
KUMAR 
BOKOLIA

JOGINDER 
SUKHIJA(P
),

jusjuris@gmail.
com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Execution 
(Comm)/328/2024

Amritpal Singh 
Vs Municipal 
Corporaation of 
Delhi

satyendra 
kumar 
singh(P),

sksingh116@gm
ail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/875/2024

SHABEENA Vs 
AADIL KHAN

Muddassir 
Daiyyan(P),

muddasir.daiyy
an@gmail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP 
(COMM)/73/2024

Shellz India Pvt 
Ltd Vs Binny 
Wads Pvt Ltd

Namit 
Suri(P),

listing@lexindis
.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Execution 
(Comm)/330/2024

ARUN 
AGGARWAL Vs 
RAVI BAJAJ 
DESIGNS PVT 
LTD

SAMRIDHI 
SAMRIDHI(
P),

7011525052, 
9899861459

aggarwalmegha
291998@gmail.
com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
(Comm.)

OMP (I) 
(COMM)/836/2024

IDFC FIRST 
Bank LTD Vs 
RAJESH KUMAR 
JUNEJA

JOGINDER 
SUKHIJA(P
),

jusjuris@gmail.
com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

ROOP KISHORE  
RASTOGI Vs 
SAGAR 
KHARBANDA

SONAL 
SINHA(P),

SINHASONAL
0609@GMAIL.
COM



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner Name 
VS Respondent 
Name

Advocate 
Mobile Number

Advocate email 
ID

Date of e-
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Court Fees

9 Central

16-08-2024 9810315334 14.08.2024

Cs (Comm.) 17-08-2024 999008455 16.08.2024

Cs (Comm.) 20-08-2024 9811060737 17.08.2024

Cs (Comm.) 20-08-2024 8588826199 17.08.2024

Execution 21-08-2024 9968347727 20.08.2024

Execution 27-08-2024 9599862350 24.08.2024

Execution 28-08-2024 9971027290 27.08.2024

28-08-2024 9810315334 27.08.2024

28-08-2024 9810315334 27.08.2024

Execution 29-08-2024 9811486602 28.08.2024

Cs (Comm.) 29-08-2024 9810166390 28.08.2024

30-08-2024 9810315334 29.08.2024

Execution 14.08.2024 9873910829 13.08.2024

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL COURT-09

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
(Comm.)

OMP (I) 
(COMM)/835/2024

IDFC FIRST 
Bank LTD Vs 
YOGESH 
BANKOTI

JOGINDER 
SUKHIJA(P
),

JUsjuris@gmail
.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/895/2024

KLJ Polymers 
And Chemicals 
Limited Vs 
Shreyansh 
Healthcare 
Private Limited

Jyoti 
Sharma(P),

VIKASHSHAR
MALAWOFFIC
E@GMAIL.CO
M

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/900/2024

Rahul Kumar 
Gola Prop Of M s 
Shubham 
Constructions Vs 
Late Sh Surinder 
Patwa Through 
LR

Sunil 
Satyarthi(P),

sunilsatyarthi@
yahoo.co.in

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/899/2024

Neelam Agarwal 
Vs Smart City 
Solutions India 
Pvt Ltd

DEEPAK  
JAIN(P),

dkj.adv@gmail.
com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Execution 
(Comm)/349/2024

Rajesh Chitlangia 
Vs Jitender Singh

SATENDRA 
KUMAR(P),

satendra.gauta
m85@gmail.co
m

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Execution 
(Comm)/364/2024

PULAK TRADEX 
PVT LTD Vs JIYA 
ALIAS ZIYA 
ENTERPRISES 
THROUGH ITS 
AR

AKASH 
GUPTA(P),

advocatemishra
1102@gmail.co
m

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Execution 
(Comm)/365/2024

Somethingnew Vs 
One Culture Pvt 
Ltd

Avinash 
Shukla(P),

nishant@nglaw
.in

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
(Comm.)

OMP (I) 
(COMM)/857/2024

IDFC FIRST 
Bank LTD Vs 
AMARJEET 
SINGH

JOGINDER 
SUKHIJA(P
),

jusjuris@gmail.
com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
(Comm.)

OMP (I) 
(COMM)/854/2024

IDFC FIRST 
Bank LTD Vs 
RAHUL 
GAUTAM

JOGINDER 
SUKHIJA(P
),

jusjuris@gmail.
com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Execution 
(Comm)/368/2024

Steel Metal Tubes 
India Pvt Ltd Vs 
Rudra Energies 
Solution

ANANT 
RAO(P),

jkgarg800F@g
mail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/930/2024

Canadian 
Specialty Vinyls 
Vs Nandita Sales 
Private Limited

raveesh 
thukral(P),

MMATASSOCI
ATES@GMAIL.
COM

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
(Comm.)

OMP (I) 
(COMM)/872/2024

IDFC FIRST 
Bank LTD Vs 
DEEPAK 
KUMAR

JOGINDER 
SUKHIJA(P
),

jusjuris@gmail.
com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Execution 
(Comm)/334/2024

M/s VEE PEE 
CREATIONS 
PVT. LTD 
THROUG 
ACCOUNTANT 
SH. HARDESH 
KUMAR VS 
LAKSHMI 
GENERAL 
STORE K D RAO

Sachin 
Goyal



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner Name 
VS Respondent 
Name

Advocate 
Mobile Number

Advocate email 
ID

Date of e-
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Court Fees

9 Central

Execution 16.08.2024 9810476767 14.08.2024
10 Central

307 Civil 13-08-2024 9953394364 08-08-2024

307 Civil 21-08-2024 9718209970 17-08-2024

307 Civil 22-08-2024 8586877727 13-08-2024

307 Civil 22-08-2024 9999320409 12-08-2024

307 Civil 27-08-2024 9999347367 22-08-2024

307 Civil 30-08-2024 9810566116 14-08-2024

307 Civil 30-08-2024 9990605966 28-08-2024
11 Central

CS (COMM) 03-08-2024 8860313311 01.08.2024

CS (COMM) 09-08-2024 9810673660 02.08.2024

CS (COMM) 16-08-2024 9718209970 09.08.2024

CS (COMM) 16-08-2024 8800442587 08.08.2024

CS (COMM) 24-08-2024 7838214595 20.08.2024

CS (COMM) 24-08-2024 R. B. Singh 9810822162 20.08.2024

CS (COMM) 29-08-2024 9899604908 25.07.2024

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL COURT-09

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Execution 
(Comm)/340/2024

PRINCEM 
ORNAMENTS 
PVT. LTD. VS 
M/s IV 
JEWELLERS 
THROUGH ITS 
PROPRIETOR 
SH. VIPAN 
NISCHAL

 Varun 
Gupta

gupta.varun1@
gmail.com

SH. AJAY PANDEY, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CS 
(COMM)/877/2024

Virkamal Optics 
Private Limited 
Vs Jigar Jayant 
Vasa

SHIVENDR
A PRATAP 
SINGH

shivendra@the
acmeco.com

CS 
(COMM)/905/2024

Adidas AG Vs 
ASHOK KUMAR

Aastha 
Sharma

aastha@thelegi
st.com

CS 
(COMM)/914/2024

Shri Hari Rice 
Processors Vs 
Rajesh Kumar

Pradeep 
Rana

pprlawassociate
sllp@gmail.com

CS 
(COMM)/913/2024

Vani Prakashan 
Group Vs Sanage 
Publishing House 
LLP

Ritwik 
Parikh

ritwikoff@outlo
ok.com

CS 
(COMM)/921/2024

VINAY GOYAL 
Vs M/s JINDAL 
TRADERS

SHANTNU 
AGGARWA
L

officeofshantnu
agg@gmail.com

CS 
(COMM)/932/2024

PAPPU SETH Vs 
MUNICIPAL 
CORPORATION 
OF DELHI 
THROUGH ITS 
COMMISSIONE
R

Vikas 
Sharma

advocatevikass
harma1@gmail.
com

CS 
(COMM)/937/2024

LOREAL INDIA 
PRIVATE 
LIMITED Vs 
ASHOK KUMAR 
AND ORS.

Shravan Kr 
Bansal

unitedmark@u
nitedandunited.
com

SH. SANJAY SHARMA, 
DISTRICT JUDGE, 
COMMERCIAL COURT

COURT ROOM 
310

CS 
(COMM)/843/2024

PUNEET GOYAL 
Vs MOHAN 
TRADING CO 
AND ORS Sunil Gupta

advsg@yahoo.c
om

COURT ROOM 
310

CS 
(COMM)/871/2024

M/s CAPITAL 
PLASTIC HOUSE 
Vs M/s 
HINDUSTON 
INDUSTRIES

KRISHANA 
KUMAR 
SINGH(P),

advkksingh@g
mail.com

COURT ROOM 
310

CS 
(COMM)/886/2024

UNDER 
ARMOUR INC Vs 
Ashok Kumar

Aastha 
Sharma

aastha@thelegi
st.com

COURT ROOM 
310

CS 
(COMM)/887/2024

PANKAJ 
BANSAL Vs R B 
FOODS 
PRODUCT

Amit 
Tomar(P),

amit@tomarna
ssociates.com

COURT ROOM 
310

CS 
(COMM)/917/2024

VARUN 
TEXTILES Vs 
M/S 
SHUBHANGI 
SAREE 
COLLECTION

Rohit 
Mishra(P),

rohitmishra369
@gmail.com

COURT ROOM 
310

CS 
(COMM)/916/2024

MOHD FAHIM 
Vs M/S 
ORIENTAL 
INSURANCE 
COMPANY LTD 
AND ANR

advocaterbsing
h1962@gmail.c
om

COURT ROOM 
310

CS 
(COMM)/931/2024

VISHAL SEHGAL 
Vs RUNGTA 
IRRIGATION 
LTD

Karanpreet 
singh

karansatron50
@gmail.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner Name 
VS Respondent 
Name

Advocate 
Mobile Number

Advocate email 
ID

Date of e-
Payment of 
Court Fees

11 Central

CS (COMM) 30-08-2024 9811161525 28.08.2024
12 Central

401 CS COMM 838/2024 02.08.2024 9891146454 01.08.2024

401 EX  COMM 315/2024 02.08.2024 9999737225 N.A

401 EX  COMM 316/2024 02.08.2024 9999737225 N.A

401 OMP (I) COMM 797/2024 03.08.2024 9810315334 N.A

401 OMP (I) COMM 804/2024 05.08.2024 9810315334 N.A

401 EX  COMM 320/2024 06.08.2024 8802915569 N.A

401 CS COMM 851/2024 06.08.2024 9811165702 12.07.2024

401 CS COMM 858/2024 07.08.2024 9675678910 26.07.2024

401 MISC DJ 477/2024 14.08.2024 9818348100 N.A

401 OMP (I) COMM 838/2024 16.08.2024 9810315334 N.A

401 OMP (I) COMM 839/2024 16.08.2024 9810315334 N.A

401 CS COMM 904/2024 21.08.2024 8588857704 13.08.2024

401 CS COMM 920/2024 27.08.2024 9999347367 22.08.2024

401 OMP (I) COMM 862/2024 28.08.2024 9810315334 N.A

SH. SANJAY SHARMA, 
DISTRICT JUDGE, 
COMMERCIAL COURT

COURT ROOM 
310

CS 
(COMM)/936/2024

KRISHAN 
KUMAR GUPTA 
Vs MUNICIPAL 
CORP OF DELHI 
AND ANR

satyendra 
kumar 
singh(P),

sksingh116@gm
ail.com

SH. RAVINDER BEDI, 
DISTRICT JUDGE, 
COMMERCIAL COURT

SONIA PUNJABI 
V/S 
HARVINDER 
SINGH

MOHD. 
BABAR

MOHDBABAR
ADV@GMAIL.
COM

STATE BANK OF 
INDIA V/S BRIJ 
MOHAN

PRANSHU 
VASHISHT
HA

PRANSHU11.V
ASHISHTH@G
MAIL.COM

STATE BANK OF 
INDIA V/S 
ARUN KUMAR

PRANSHU 
VASHISHT
HA

PRANSHU11.V
ASHISHTH@G
MAIL.COM

IDFC FIRST 
BANK LTD V/S 
ZUBAIR ANEES

JOGINDER 
SUKHIJA

JUSJURIS@G
MAIL.COM

IDFC FIRST 
BANK LTD V/S 
JAVED 
SAKRUDDING & 
ORS

JOGINDER 
SUKHIJA

JUSJURIS@G
MAIL.COM

M/S ROOP 
INTERNATIONA
L V/S SANJAY 
KOTHARI

PRAMOD 
KR. YADAV

PRAMODYADA
V60180@GMAI
L.COM

INLAND WORLD 
LOGISTICS PVT 
LTD V/S NEERU 
ANAND

J.P 
SHEKHAW
AT

THE NAINITAL 
BANK LTD V/S 
POOJA YADAV

ALOK 
MOHAN

ALOKMPI@G
MAIL.COM

DINESH 
SHARMA V/S 
SOMPAL

VISHAL 
SONI

VISHALSONIA
DV@GMAIL.C
OM

IDFC FIRST 
BANK LTD V/S 
DHARMPAL 
RADHE

JOGINDER 
SUKHIJA

JUSJURIS@G
MAIL.COM

IDFC FIRST 
BANK LTD V/S 
BHUPENDRA 
SINGH

JOGINDER 
SUKHIJA

JUSJURIS@G
MAIL.COM

M/S SAKARNI 
PLASTER INDIA 
PVT LTD. V/S 
SHUBHAM 
MAURYA

PRADEEP 
KR. 
AGRAWAL

VERTICAL.LE
GAL@GMAIL.
COM

M/S SHAKTI 
TRADING V/S 
M/S JINDAL 
TRADERS & ORS

SHANTANU 
AGRAWAL

OFFICEOFSHA
NTNUAGG@G
MAIL.COM

IDFC FIRST 
BANK LTD V/S 
MANISH 
SOLANKI

JOGINDER 
SUKHIJA

JUSJURIS@G
MAIL.COM



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner Name 
VS Respondent 
Name

Advocate 
Mobile Number

Advocate email 
ID

Date of e-
Payment of 
Court Fees

12 Central

401 CS COMM 938/2024 30.08.2024 9711156516 27.08.2024

401 CS COMM 933/2024 30.08.2024 9810133604 16.08.2024
13 Central

402 CIVIL 02-08-2024 9871441764 02-07-2024

402 CIVIL 02-08-2024 9810226947

402 ARBITRATION 02-08-2024 9999980081 ---

402 ARBITRATION 02-08-2024 9999980081 ----

402 ARBITRATION 03-08-2024 9810315334 ----

402 ARBITRATION 03-08-2024 9810315334 ----

402 ARBITRATION 03-08-2024 9810315334 ----

402 ARBITRATION 05-08-2024 9810315334 ----

402 CIVIL 06-08-2024 9811022221 29-07-2024

402 CIVIL 07-08-2024 011 - 35008324 11-05-2024

402 CIVIL 08-08-2024 9811254078 14-06-2024

402 EXECUTION 12-08-2024 9868644938 ----

402 ARBITRATION 13-08-2024 9810315334 ----

SH. RAVINDER BEDI, 
DISTRICT JUDGE, 
COMMERCIAL COURT

ARIHANT 
ENTERPRISES 
V/S RCC INFRA 
VENTURES LTD 
AND ORS

NAMAN 
ISSRANI

ADVNAMANIS
SRANI@GMAI
L.COM

S P KANUGO V/s 
ECOSURE 
PULPMODLING 
TECHNOLOGIES 
LTD.

SARTHAK 
KATYAYEN

TRIDENTLAW
@HOTMAIL.C
OM

SH. M.K NAGPAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CS 
(COMM)/839/2024

M/s Bharat 
Engineers And 
Consultants Vs 
Municipal 
Corporation Of 
Delhi

Avinash 
Kumar 
Trivedi(P),

aktrivedilawoffi
ces@gmail.com

CS 
(COMM)/840/2024

Sri Narayan 
Mercantiles Pvt 
Ltd Vs NITCO 
MARBLE  
GRANITE 
PRIVATE  
LIMITED

manu 
minocha(P),

Zestl aw4l 8 
@,Á$ ei 1..ç o 
ttr

03-06-2024 
& 10-04-
2024

OMP 
(COMM)/67/2024

Raj Kumar Vs 
M/S EQUITAS 
SMALL 
FINANCE BANK 
LTD

Deepak 
Yadav(P),

DeepakYadavA
dvocate 
@Gmail.Com 

OMP 
(COMM)/66/2024

Raj Kumar Vs 
M/S EQUITAS 
SMALL 
FINANCE BANK 
LTD

Deepak 
Yadav(P),

DeepakYadavA
dvocate 
@Gmail.Com 

OMP (I) 
(COMM)/796/2024

IDFC FIRST 
Bank LTD Vs 
SATISH KUMAR

JOGINDER 
SUKHIJA(P
),

jusjuris@gmail.
com

OMP (I) 
(COMM)/798/2024

IDFC FIRST 
Bank LTD Vs 
SAGEER 
AHMED

JOGINDER 
SUKHIJA(P
),

jusjuris@gmail.
com

OMP (I) 
(COMM)/795/2024

IDFC FIRST 
Bank LTD Vs 
MANOJ KUMAR 
NAGOIRIA

JOGINDER 
SUKHIJA(P
),

jusjuris@gmail.
com

OMP (I) 
(COMM)/805/2024

IDFC FIRST 
Bank LTD Vs 
SANJAY SUKKE

JOGINDER 
SUKHIJA(P
),

jusjuris@gmail.
com

CS 
(COMM)/852/2024

SAMEER SETH 
Vs THE URANUS

MUKHLIS 
Rehman(P),

murehman123
@gmail.com

CS 
(COMM)/861/2024

SAURIN 
MUKESH 
KUMAR SHAH 
Vs MAAVISA 
FOM CUP PVT 
LTD

Awadhesh 
Kumar(P),

bans~khandr~r
nalm, 
tfgmail.cgm 

CS 
(COMM)/865/2024

Canara Bank Vs 
DrREEMA 
RAINA SINGH

MANOJ 
KUMAR 
ARORA(P),

manvakil378@
gmail.c-o,m 

Execution 
(Comm)/329/2024

Tuss Facility 
Services  Tuss 
Facilities Vs 
Maha Durga 
Charitable 
Hospital

VISHAL 
DUBEY(P),

sunild009@gm
ail.com

OMP (I) 
(COMM)/816/2024

IDFC FIRST 
BANK LTD Vs 
ARVIND SINGH

JOGINDER 
SUKHIJA(P
),

jusjuris@gmail.
com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner Name 
VS Respondent 
Name

Advocate 
Mobile Number

Advocate email 
ID

Date of e-
Payment of 
Court Fees

13 Central

402 ARBITRATION 14-08-2024 9811452022 ----

402 CIVIL 20-08-2024 8800543987 17-08-2024

402 CIVIL 21-08-2024 9899528289

402 CIVIL 22-08-2024 9810566116

402 EXECUTION 22-08-2024 9810768996 ----

402 EXECUTION 27-08-2024 9717769669 ----

402 CIVIL 27-08-2024 9990636132 20-08-2024

402 CIVIL 28-08-2024 9811047445

402 ARBITRATION 28-08-2024 9810315334 ----

402 CIVIL 29-08-2024 9910007125 ----

402 CIVIL 29-08-2024 3 12254443 ---- 21-08-2024

402 CIVIL 29-08-2024 9718209970 23-08-2024

402 ARBITRATION 30-08-2024 9810315334 ----

402 ARBITRATION 30-08-2024 9810315334 ----

402 CIVIL 31-08-2024 9971468622_ 28-08-2024

SH. M.K NAGPAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT

OMP (I) 
(COMM)/821/2024

TATA CAPITAL 
LTD Vs AVIRAL 
GOYAL

PARUL 
BHOLA(P),

ansh 
bhola17@yahoo
.com

CS 
(COMM)/898/2024

JAMMU AND  
KASHMIR BANK 
LTD Vs ASHOK 
BHATIA

SOAYIB 
QURESHI(P
),

SOAYIB@GMA
IL.COM

CS 
(COMM)/906/2024

SNS PRODUCTS 
PRIVATE 
LIMITED Vs 
MOHAMMED 
ASHRAF

FAISAL 
HASAN(P),

chambers@tejv
eerbhatia.com

30-07-2024 
& 31-07-2024

CS 
(COMM)/911/2024

PAPPU SETH Vs 
MUNICIPAL 
CORPORATION 
OF DELHI

Vikas 
Sharma(P),

advocatevikass
harmal@gmail.
com

14-08-2024 
& 20-08-
2024

Execution 
(Comm)/356/2024

M/S PARAS 
ALUMINIUM 
PVT LTD Vs 
SNAPEX 
OVERSEAS AND 
ORS

ARUN 
KUMAR 
YADAV(P),

arunyadav1131
@gmail.com

Execution 
(Comm)/363/2024

MANU 
AGGARWAL Vs 
SHREE GANESH 
ENTERPRISES

Zareef 
Ahmad(P),

anildutt.adv@g
mail.com

CS 
(COMM)/919/2024

ROSA STEEL 
INDIA Vs SHREE 
SWAGAT 
HARDWARE

Rahul 
Vidhani(P),

patent@vidhani
.com

CS 
(COMM)/923/2024

SUPER INDIA 
SHOE 
MATERIAL 
PRIVATE 
LIMITED Vs 
SHRI NITIN 
KUMAR SOLE 
PROPRIETOR 
OF M/S 
FASHION 
FOOTWEAR

Meena 
Chaudhary 
Sharma(P),

mcsadvocate@g
mail.com 

16-05-2024 & 
01-06-2024

OMP (I) 
(COMM)/863/2024

IDFC FIRST 
BANK LTD Vs 
AMIT KUMAR

JOGINDER 
SUKHIJA(P
),

jusjuris@gmail.
com

CS 
(COMM)/929/2024

MUNICIPAL 
CORPORATION 
OF DELHI Vs 
MAVENS 
WORTH 
ENTERPRISES

sahil 
aeron(P),

INDIAAERONS
@GMAIL.COM

CS 
(COMM)/928/2024

CHHOTEY 
SAHIB 
ENTERPRISES 
Vs CITI MEGA 
MART PVT LTD 
and ORS

MUKESH 
KUMAR(P),

CS 
(COMM)/926/2024

NIKE 
INNOVATE C V 
Vs ASHOK 
KUMAR 
UNKNOWN

aastha 
sharma(P),

aastha@thelegi
st.com

OMP (I) 
(COMM)/870/2024

IDFC FIRST 
Bank LTD Vs 
BHAKTI 
DHINGRA

JOGINDER 
SUKHIJA(P
),

jusjuris@gmail.
com

OMP (I) 
(COMM)/871/2024

IDFC FIRST 
Bank LTD Vs 
SHAMA BEGUM

JOGINDER 
SUKHIJA(P
),

jusjuris@gmail.
com

CS 
(COMM)/940/2024

SKY HERBAL 
PHARMACY 
PVT. LTD. VS. 
M/S KARIMI 
HERBAL 
AGENCY

SHALABH 
SINGH(P),

haquereyazl 
978@gmail.co
m



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner Name 
VS Respondent 
Name

Advocate 
Mobile Number

Advocate email 
ID

Date of e-
Payment of 
Court Fees

13 Central

402 CIVIL 31-08-2024 9953394364 28-08-2024

402 ARBITRATION 31-08-2024 9810315334 ----
14 West

nil
15 West

CS(COMM) 661/2024 01.08.2024 RAKESH 9990476969 31.07.2024

CS(COMM) 674/2024 05.08.2024 9873193748 03.08.2024

CS(COMM) 679/2024 06.08.2024 9810481016 05.06.2024

CS(COMM) 696/2024 13.08.2024 9811452022 07.08.2024

CS(COMM) 698/2024 14.08.2024 98119622836 29.07.2024

CS(COMM) 699/2024 14.08.2024 98119622836 29.07.2024

CS(COMM) 722/2024 23.08.2024 9996994349 07.08.2024

CS(COMM) 724/2024 24.08.2024 9811962836 04.08.2024

CS(COMM) 725/2024 24.08.2024 8285672608 02.08.2024

CS(COMM) 726/2024 24.08.2024 9654240067 08.08.2024

CS(COMM) 742/2024 29.08.2024 9810474101 27.08.2024

CS(COMM) 743/2024 29.08.2024 989929904 27.08.2024

SH. M.K NAGPAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CS 
(COMM)/939/2024

SACHIN GUPTA 
Vs PUNEET 
KATHURIA

SHIVENDR
A PRATAP 
SINGH(P),

shivendrargtthe
acmeco.com

OMP (I) 
(COMM)/876/2024

IDFC FIRST 
BANK LTD Vs 
BEGRAJ SINGH

JOGINDER 
SUKHIJA(P
),

jusjuris@gmail.
com

SH. ASHUTOSH KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

MS. HEMANI MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
02

209
Extn Block

SPARKLE 
JEWLS VS. 
PALAK ANAND

advisor.rakesh1
988@gmail.co
m

HIMANSHU 
DHALWAL VS. 
SUNITA MALIK

ANKUR 
AGARWAL

ocean.laws@gm
ail.com

ADIDAS 
SHARMA VS. 
OWNER PROP.

PRAMOD 
KR. SINGH

mail@thelegist.
com

HDFC BANK VS. 
DHRUV PAL

PARUL 
BHOLA

anish_bhola17
@yahoo.com

M/S OMSONS 
MARKETING 
PVT LTD VS. 
M/S PATHPLUS 
LIQUORS PVT 
LTD

IRSHAD 
AHMAD

adv.irshad1@g
mail.com

M/S OMSONS 
MARKETING 
PVT LTD VS. 
M/S PRIYANKA 
STELL AND 
TUBES

IRSHAD 
AHMAD

adv.irshad1@g
mail.com

TATA CAPITAL 
LTD VS. 
AMRUDDIN 
MIRZA

HEMANT 
KAUSHIK

hemantkaushik
2505@gmail.co
m

M/S OMSONS 
MARKETING 
PVT LTD VS. 
M/S SHARDA 
PIPES PVT LTD

IRSHAD 
AHMAD

adv.irshad@yah
oo.com

SAROGI SUPER 
SALES PVT LTD. 
VS. UMESH 
LALWANI

VARUN 
BEDI

advocatevarunb
edi@gmail.com

GAMFORD 
PUBLISHING 
HOUSE VS. 
SHUBHAM 
BOOK ZONE

MANOJ 
GOSWAMI

manoj84goswa
mi@gmail.com

A PLUS 
ENTERPRISES 
VS. SUVA LAL 
JAT

SANDEEP 
JINDAL

sandeepjindals
@rediffmail.co
m

ANCHAL 
LEASING VS. 
ANITA 
AGGARWAL

VIPIN 
NANDWAN
I

jurixlsolutions0
2@gmail.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner Name 
VS Respondent 
Name

Advocate 
Mobile Number

Advocate email 
ID

Date of e-
Payment of 
Court Fees

15 West

CS(COMM) 744/2024 29.08.2024 9899299404 27.08.2024

CS(COMM) 745/2024 30.08.2024 9811532455 27.08.2024

CS(COMM) 746/2024 30.08.2024 8285672608 27.08.2024

CS(COMM) 750/2024 31.08.2024 KAJAL PAL 7290935137 28.08.2024
16 West

Recovery 02-08-2024 A. R Jain(P),

Recovery 02-08-2024 Not Mentioned 29-07-2024

Recovery 03-08-2024 Not Mentioned 31-07-2024

Recovery 03-08-2024

Recovery 05-08-2024 23-07-2024

Recovery 07-08-2024 NA

Recovery 07-08-2024 01-08-2024

Recovery 08-08-2024 Not Mentioned 05-08-2024

Recovery Misc DJ/478/2024 08-08-2024 NA

Recovery 09-08-2024 Not Mentioned 07-08-2024

Recovery 12-08-2024 NA

MS. HEMANI MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
02

GOMTI IMPEX 
VS. ATUL JAIN

VIPIN 
NANDWAN
I

jurixlsolutions0
2@gmail.com

M/S KDM 
KYECHEM VS. 
M/S KRF LTD

ANIL 
SHARMA

adv.anilshrama
07@gmail.com

SAROGI SUPER 
SALES VS. HARI 
NARAYAN

VARUN 
BEDI

advocatevarunb
edi@gmail.com

PURPLE 
UNITED SALES 
VS. BONZO KIDS 
APPAREL PVT 
LTD

kajal.palmall@
gmail.com

SH. DIG VIJAY SINGH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03

203
Extn Block

CS 
(COMM)/666/2024

Sanyam Jain 
Prop M/s Daksh 
Enterprises Vs 
M/s Devya 
Overseas

CS 
(COMM)/666/
2024

Jain.adityaraj@
Yahoo.com

CS 
(COMM)/665/2024

M/s Omsons 
Marketing Pvt 
Ltd Vs M/s 
Dazzling Drinks 
Pvt Ltd

Sachin 
Malik(P),

CS 
(COMM)/665/
2024

CS 
(COMM)/672/2024

State Bank of 
India Vs RIHAN 
PROP OF RQ 
ENTERPRISES

Sunil 
sehrawat(P),

CS 
(COMM)/672/2
024

CS 
(COMM)/671/2024

Union Bank Of 
India Vs Abid 
Husain 
Fabricators

KAMALJIT 
SINGH 
RANOT(P),

CS 
(COMM)/671/2
024

Kamaliitsinghra
not@gmail.com 25-JUl-2024

CS 
(COMM)/675/2024

NAVEEN JAIN 
SOLE 
PROPRIETOR 
OF METAL 
CRAFT Vs 
SAGAR 
BUCKLES PVT 
LTD

STUTI  
WASON(P),

CS 
(COMM)/675/2
024

SAGAR7300@
GMAIL.COM

OMP (I) 
(COMM)/138/2024

Shriram Finance 
Ltd Vs HARSH 
DEV THAKUR

Manoj 
Kumar(P),

OMP (I) 
(COMM)/138/2
024

MANOJK.ADV
@GMAIL.COM

CS 
(COMM)/682/2024

STAR 
EQUIPMENTS 
Vs HINDUSTAN 
CONSTRUCTION 
COMPANY LTD

Jatin 
Sharma(P),

CS 
(COMM)/682/
2024

advsharma93@
gmail.co

CS 
(COMM)/687/2024

Rohit Narula Vs 
Shivam Coal 
Carriers pvt ltd

GAURAV 
KAUSHIK(P
),

CS 
(COMM)/687/
2024

Ms MAYRA 
ALUMINIUM 
FORMWORK 
PVT LTD Vs Ms 
SK Integrated 
and Consultants

Utkarsh  
Gupta(P),

Misc 
DJ/478/2024

info@ggguptaas
sociatcs.in

CS 
(COMM)/688/2024

Neeru Jindal Vs 
Sandeep Bansal

MUKESH 
AGGARWA
L(P),

CS 
(COMM)/688/
2024

Execution 
(Comm)/213/2024

Surinder Sethi Vs 
Gulshan Verma

Shubham 
Budhiraja(P
),

Execution 
(Comm)/213/2
024

animcsh@,sinh
apartners.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner Name 
VS Respondent 
Name

Advocate 
Mobile Number

Advocate email 
ID

Date of e-
Payment of 
Court Fees

16 West

Recovery 13-08-2024 NA

Recovery 13-08-2024 NA

Recovery 14-08-2024 07-08-2024

Recovery 16-08-2024 Not Mentioned NA

Recovery 17-08-2024 Not Mentioned 05-08-2024

Recovery 21-08-2024 Not Mentioned 20-02-2024

Recovery 23-08-2024 NA

Recovery 24-08-2024 NA

Recovery 24-08-2024 Not Mentioned 08-08-2024

Recovery 27-08-2024 28-08-2024

Recovery 27-08-2024 22-08-2024

Recovery 27-08-2024 NA

Recovery 27-08-2024 NA

Recovery 27-08-2024 NA

Recovery 27-08-2024 20-08-2024

SH. DIG VIJAY SINGH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03

Execution 
(Comm)/218/2024

IDBI BANK LTD 
Vs PRASANTA 
kUMAR 
MALLICK

Vivek 
Kumar(P),

Execution 
(Comm)/218/2
024

kumarvivekadv
@gmail.com

Execution 
(Comm)/217/2024

Realistic Realtors 
Pvt Ltd Vs 
Karanpreet Singh 
Walia

Bharat 
Gupta(P),

Execution 
(Comm)/217/2
024

legistauxiliary@
gmail.com

CS 
(COMM)/703/2024

Eppion 
lifesciences pvt 
ltd Vs Nityam 
Pharma

PARAS 
AGGARWA
L(P),

CS 
(COMM)/703/
2024

parasaggarwala
dv@gmail.com

Execution 
(Comm)/221/2024

M/S CAPITAL 
GRAINS Vs M/S 
GURU EXIM 
AND  ORS

AMIT 
MADAAN(P
),

Execution 
(Comm)/221/2
024

CS 
(COMM)/709/2024

M/s Omsons 
Marketing Pvt 
Ltd Vs M/s 
Fatehpuria 
Fabrics Pvt Ltd

Sachin 
Malik(P),

CS 
(COMM)/709/
2024

CS 
(COMM)/714/2024

Ms JMR 
Jewellers Pvt Ltd 
Vs Ujjawal Puri

Deekshant 
Kaushik(P),

CS 
(COMM)/714/2
024

OMP (I) 
(COMM)/148/2024

Hdfc Bank 
Limited Vs 
MUNMUN 
KUMAR

MANISH 
SHANKER 
VERMA(P),

OMP (I) 
(COMM)/148/2
024

msvermachamb
ers@gmail.com

OMP (I) 
(COMM)/161/2024

Hdfc Bank 
Limited Vs 
CHITRA WATI

MANISH 
SHANKER 
VERMA(P),

OMP (I) 
(COMM)/161/2
024

msvermachamb
ers@gmail.com

CS 
(COMM)/727/2024

Rajsons 
Publication 
Through Its AR 
Sh Rajkumar Jha 
Vs Vatsali Book 
Sationary 
Through Its 
Propritor Suman 
Kumar Thakur

Manoj 
Goswami(P)
,

CS 
(COMM)/727/2
024

CS 
(COMM)/735/2024

Bobby Jain Vs 
Winsoft 
Playschool 
International Pvt 
Ltd

Keshav Kant 
Sharma(P),

CS 
(COMM)/735/2
024

Vikasbhatia280
@gmail.com

CS 
(COMM)/736/2024

HARINDER 
ANEJA Vs 
INTERNATIONA
L PRINT  O 
PACK LTD  ORS

GEETA 
YADAV(P),

CS 
(COMM)/736/2
024

Vishwasshivend
er97@gmail.co
m

OMP (I) 
(COMM)/175/2024

Hdfc Bank 
Limited Vs 
SUMIT KUMAR 
CHATURVEDI

MANISH 
SHANKER 
VERMA(P),

OMP (I) 
(COMM)/175/2
024

msvermachamb
ers@gmail.com

OMP (I) 
(COMM)/174/2024

Hdfc Bank 
Limited Vs 
PARVEEN 
KUMAR

MANISH 
SHANKER 
VERMA(P),

OMP (I) 
(COMM)/174/2
024

msvermachamb
ers@gmail.com

OMP (I) 
(COMM)/173/2024

Hdfc Bank 
Limited Vs 
PRIYA CHAND

MANISH 
SHANKER 
VERMA(P),

OMP (I) 
(COMM)/173/2
024

msvermachamb
ers@gmail.com

CS 
(COMM)/734/2024

CANARA BANK 
Vs SWADESH 
DEBNATH

Jatin 
Kapur(P),

CS 
(COMM)/734/2
024

ritumishra.advo
categmaiI.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner Name 
VS Respondent 
Name

Advocate 
Mobile Number

Advocate email 
ID

Date of e-
Payment of 
Court Fees

16 West

Recovery 27-08-2024 NA

Recovery 27-08-2024 NA

Recovery 28-08-2024 21-08-2024

Recovery 27-08-2024 NA

Recovery 28-08-2024 NA

Recovery 28-08-2024 NA

Recovery 28-08-2024 NA

Recovery 28-08-2024 08-08-2024

Recovery 29-08-2024 NA

Recovery 30-08-2024 23-08-2024

Recovery 31-08-2024 NA

Recovery 31-08-2024 NA

Recovery 31-08-2024 NA
17 West

CS (COMM) 01-08-2024 9599300760 30-07-2024

CS (COMM) 01-08-2024 9056115160 19-0602924

SH. DIG VIJAY SINGH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03

OMP (I) 
(COMM)/171/2024

Shriram Finance 
Ltd Vs ANIL 
KUMAR

Manoj 
Kumar(P),

OMP (I) 
(COMM)/171/2
024

MANOJK.ADV
@GMAIL.COM

OMP (I) 
(COMM)/172/2024

Shriram Finance 
Ltd Vs ROHIT 
KUMAR

Manoj 
Kumar(P),

OMP (I) 
(COMM)/172/2
024

MANOJK.ADV
@GMAIL.COM

CS 
(COMM)/739/2024

SUNITA TANEJA 
Vs PRITAM 
SINGH

DEV 
PRAKASH 
PACHAURI(
P),

CS 
(COMM)/739/2
024

legaldass-
sawhneyadv@g
nail.com

OMP (I) 
(COMM)/170/2024

Hdfc Bank 
Limited Vs RAJ 
DAVID

MANISH 
SHANKER 
VERMA(P),

OMP (I) 
(COMM)/170/2
024

msvermachamb
ers@gmail.com

OMP (I) 
(COMM)/197/2024

Hdfc Bank 
Limited Vs 
AMAN KAPOOR

MANISH 
SHANKER 
VERMA(P),

OMP (I) 
(COMM)/197/2
024

msvermachamb
ers@gmail.com

OMP (I) 
(COMM)/196/2024

Hdfc Bank 
Limited Vs 
SARABJEET 
SINGH

MANISH 
SHANKER 
VERMA(P),

OMP (I) 
(COMM)/196/2
024

msvermachamb
ers@gmail.com

OMP (I) 
(COMM)/195/2024

Hdfc Bank 
Limited Vs 
NONU SHARMA

MANISH 
SHANKER 
VERMA(P),

OMP (I) 
(COMM)/195/2
024

msvermachamb
ers@gmail.com

CS 
(COMM)/740/2024

CAMFORD 
PUBLISHING 
HOUSE 
THROUGH ITS 
PROPRITOR SH 
RAJKUMAR JHA 
Vs VATSALI 
BOOK 
STATIONARY 
THROUGH ITS 
PROPRITOR 
SUMAN KUMAR 
THAKUR

Manoj 
Goswami(P)
,

CS 
(COMM)/740/
2024

manoi8-.30swa
rr.i@graail.com

OMP (I) 
(COMM)/198/2024

Shriram Finance 
Ltd Vs SUMIT 
KUMAR

Sunny 
Arora(P),

OMP (I) 
(COMM)/198/2
024

ALBUSLAWFlR
lV1SfgGMAIL.C
OM

CS 
(COMM)/748/2024

Canara Bank Vs 
SANDEEP 
KUMAR 
CHATURVEDI

sumit 
virmani(P),

CS 
(COMM)/748/
2024

virmanilaweo@
gmail.com 

Execution 
(Comm)/230/2024

Sudhir kumar 
gupta Vs 
Amarjeet singh

sahil 
aeron(P),

Execution 
(Comm)/230/2
024

INDIAAERONS
@GMAIL.COM

OMP (I) 
(COMM)/209/2024

Hdfc Bank 
Limited Vs 
MOKSH 
FENSTER

MANISH 
SHANKER 
VERMA(P),

OMP (I) 
(COMM)/209/
2024

msvermachamb
ers@gmail.com

OMP (I) 
(COMM)/208/2024

Hdfc Bank 
Limited Vs RAVI 
SHANKAR 
KUMAR

MANISH 
SHANKER 
VERMA(P),

OMP (I) 
(COMM)/208/
2024

msvermachamb
ers@gmail.com

SH. SANJAY JINDAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

202
Extn Block

CS 
(COMM)/659/2024

SITA RAM AND 
COMPANY PVT 
LTD Vs 
SUMITRA 
SINGH

SEWA 
SINGH

legal.src@sitara
mco.com

CS 
(COMM)/660/2024

CHIRANJIV 
SINGH Vs 
SHANTI 
GULYANI

SHIVANI 
SHARMA

shivanilegall84
@gmail.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner Name 
VS Respondent 
Name

Advocate 
Mobile Number

Advocate email 
ID

Date of e-
Payment of 
Court Fees

17 West

CS (COMM) 03-08-2024 9810019614

CS (COMM) 07-08-2024 9444446565 03-08-2024

CS (COMM) 07-08-2024

CS (COMM) 07-08-2024

CS (COMM) 07-08-2024

CS (COMM) 09-08-2024 9891297097 07=08-2024

CS (COMM) 12-08-2024 9213905829 29-07-2024

13-08-2024 811133644 NIL

CS (COMM) 14-08-2024 9213905829 12-08-2024

CS (COMM) 14-08-2024 9811962836 29-07-2024

CS (COMM) 17-08-2024 N K JAIN 9811109763 13-08-2024

17-08-2024 811133644 NIL

17-08-2024 811133644 NIL

CS (COMM) 21-08-2024 8800272829 04-07-2024

CS (COMM) 22-08-2024 9999050853 21-08-2024

SH. SANJAY JINDAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

CS 
(COMM)/670/2024

STATE BANK OF 
INDIA Vs 
SANGEETA

ASHOK 
KUMAR 
BAHL

bahl.associates1
995@gmail.co
m

CS 
(COMM)/683/2024

PARVEEN 
KUMAR Vs M/S 
SWASTIK PIPES 
LTD

SAMEER 
SIDHARR

sameer.sidhar
@metropolitanl
egal.in

CS 
(COMM)/684/2024

M/S SITA RAM 
AND COMPANY 
PVT LTD Vs 
VISHNU 
PRASAD 
SANKINENI

OMP (I) 
(COMM.)/139/2024

SHRIRAM 
FINANCE LTD. 
Vs JATIN 
KHURANA

OMP (I) 
(COMM.)/140/2024

SHRIRAM 
FINANCE LTD 
Vs DAVINDER 
SINGH

CS 
(COMM)/689/2024

M/S 
SARASWATI 
ENGG WORKS 
Vs M/S TENEX 
TRADE LINKS

SK 
SHARMA

sksharmaadvoc
ate@hotmail.co
m

CS 
(COMM)/692/2024

IDBI BANK 
LIMITED Vs 
AAMNA BEGUM

SATISH 
KUMAR

manish@klfindi
a.com

OMP (I) 
(COMM)

OMP (I) 
(COMM.)/142/2024

SHRIRAM 
FINANCE 
LIMITED Vs 
JATIN 
KHURANA

MANOJ 
KUMAR

Manojk.adv@g
mail.com

CS 
(COMM)/700/2024

IDBI BANK 
LIMITED Vs 
RITIKA GROVER

SATISH 
KUMAR

manish@klfindi
a.com

CS 
(COMM)/701/2024

M/S OMSONS 
MARKETING 
PVT LTD Vs M/S 
L R K 
INVESTMENT 
PVT LTD

IRSHAD 
AHMAD

adv.irshadl@g
mail.com

CS 
(COMM)/704/2024

RAMAN 
GANDHI Vs 
DINESH KUMAR 
SINGH

girishgauradv@
yahoo.com

OMP (I) 
(COMM)

OMP (I) 
(COMM.)/145/2024

SHRIRAM 
FINANCE LTD 
Vs ASHISH 
JOSHI

MANOJ 
KUMAR

Manojk.adv@g
mail.com

OMP (I) 
(COMM)

OMP (I) 
(COMM.)/146/2024

SHRIRAM 
FINANCE LTD 
Vs JATIN 
KHURANA

MANOJ 
KUMAR

Manojk.adv@g
mail.com

CS 
(COMM)/713/2024

M/S TECHMART 
 SYSTEMS 
COMPANY PVT 
LTD Pvt Ltd Vs 
HARIGO 
TECHNOLOGIES 
PVT LTD

GAURAV 
ARORA

gauravaroralaw
yer@gmail.com

CS 
(COMM)/715/2024

CANARA BANK 
Vs ANKIT 
BHATIA

NILENDU 
VATSYAYA
N 

nilenduvatsyay
an@gmail.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner Name 
VS Respondent 
Name

Advocate 
Mobile Number

Advocate email 
ID

Date of e-
Payment of 
Court Fees

17 West

23-08-2024 9650810426 NIL

CS (COMM) 23-08-2024

23-08-2024 9650810426 NIL

CS (COMM) 23-08-2024 9868809596 13-08-2024

24-08-2024 9650810426 NIL

24-08-2024 9650810426 NIL

CS (COMM) 24-08-2024 9654240067 09-08-2024

CS (COMM) 24-08-2024 9310008854 22-04-2024

CS (COMM) 24-08-2024 9310008854 21-08-2024

CS (COMM) 24-08-2024 9810980834 22-07-2024

27-08-2024 811133644 NIL

28-08-2024 811133644 NIL

28-08-2024 9650810426 NIL

28-08-2024 9650810426 NIL

28-08-2024 9650810426 NIL

SH. SANJAY JINDAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

OMP (I) 
(COMM)

OMP (I) 
(COMM.)/149/2024

HDFC BANK 
LIMITED Vs 
NARENDER 
SINGH

MANISH 
VERMA

msvermachamb
ers@gmail.com

OMP (I) 
(COMM.)/150/2024

HDFC BANK 
LIMITED Vs 
GAURAV 
CHAND

OMP (I) 
(COMM)

OMP (I) 
(COMM.)/151/2024

HDFC BANK 
LIMITED Vs 
MOHIT KUMAR

MANISH 
VERMA

msvermachamb
ers@gmail.com

CS 
(COMM)/716/2024

NEVCO 
ENGINEERS 
PVT LTD Vs 
CORONET 
ENGINEERS 
PVT LTD

MOHINDE
RKUMARM
ADAN

sremedium6@g
mail.com

OMP (I) 
(COMM)

OMP (I) 
(COMM.)/165/2024

HDFC BANK 
LIMITED Vs 
SHALINI GUPTA

MANISH 
VERMA

msvermachamb
ers@gmail.com

OMP (I) 
(COMM)

OMP (I) 
(COMM.)/167/2024

HDFC BANK 
LIMITED Vs 
SHREY 
KHURANA

MANISH 
VERMA

msvermachamb
ers@gmail.com

CS 
(COMM)/729/2024

RAJSONS 
PUBLICATION 
Vs SHUBHAM 
BOOK ZONE

MANOJ 
GOSWAMI

manoj84goswa
mi@gmail.com

CS 
(COMM)/730/2024

BALAJI ACTION 
BUILDWELL 
PVT LTD Vs 
PENGU 
INVENTIVE PVT 
LTD

ABHISHEK 
HARJIKA

aharjika12@gm
ail.com

CS 
(COMM)/732/2024

BALAJI ACTION 
BUILDWELL 
PVT LTD Vs 
RAFI AHMAD

ABHISHEK 
HARJIKA

aharjika12@gm
ail.com

CS 
(COMM)/733/2024

INDIAN 
OVERSEAS 
BANK Vs RUBY 
RANI

SAGAR 
AGGARWA
L

areness@arene
sslaw.com

OMP (I) 
(COMM)

OMP (I) 
(COMM.)/168/2024

SHRIRAM 
FINANCE LTD 
Vs JATIN 
KHURANA

MANOJ 
KUMAR

Manojk.adv@g
mail.com

OMP (I) 
(COMM)

OMP (I) 
(COMM.)/190/2024

SHRIRAM 
FINANCE LTD 
Vs ASHISH 
JOSHI

MANOJ 
KUMAR

Manojk.adv@g
mail.com

OMP (I) 
(COMM)

OMP (I) 
(COMM.)/191/2024

HDFC BANK 
LIMITED Vs 
MANINDER 
SINGH

MANISH 
VERMA

msvermachamb
ers@gmail.com

OMP (I) 
(COMM)

OMP (I) 
(COMM.)/192/2024

HDFC BANK 
LIMITED Vs 
DHEERAJ 
KUMAR

MANISH 
VERMA

msvermachamb
ers@gmail.com

OMP (I) 
(COMM)

OMP (I) 
(COMM.)/193/2024

HDFC BANK 
LIMITED Vs 
RUPESH 
KUMAR

MANISH 
VERMA

msvermachamb
ers@gmail.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner Name 
VS Respondent 
Name

Advocate 
Mobile Number

Advocate email 
ID

Date of e-
Payment of 
Court Fees

17 West

28-08-2024 9650810426 NIL

CS (COMM) 28-08-2024 9811730018 14-08-2024

CS (COMM) 29-08-2024 9015893668 22-08-2024

CS (COMM) 30-08-2024 9810474101 27-08-2024

30-08-2024 9650810426 NIL

30-08-2024 9650810426 NIL

CS (COMM) 31-08-2024 KAJAL PAL 7290639137 20-08-2024
18 West

664/2024 02-08-2024 9999330725 31.07.2024

141/2024 08-08-2024 9911315304 06.08.2024

686/2024 08-08-2024 9999239545 18.07.2024

705/2024 17-08-2024 9811762838 05.08.2024

706/2024 17-08-2024 9811762838 05.08.2024

707/2024 17-08-2024 8130707356 16.04.2024

712/2024 21-08-2024 8130707356 16.04.2024

720/2024 23-08-2024 8010909016 21.08.2024

SH. SANJAY JINDAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

OMP (I) 
(COMM)

OMP (I) 
(COMM.)/194/2024

HDFC BANK 
LIMITED Vs 
ANFAS VAHID

MANISH 
VERMA

msvermachamb
ers@gmail.com

CS 
(COMM)/738/2024

M/S AGGARWAL 
ENTERPRISES 
Vs RIMJHIM 
ISPAT LTD

RAVINDRA 
KUMAR 
UPADHYAY 

ravindraupadhy
ay47@gmail.co
m

CS 
(COMM)/741/2024

BANK OF 
MAHARASTRA 
Vs MAMA 
BHANJA TEA 
STALL

BIJAYA 
MOHAN 
GOSWAMI

advbmg20l6@g
mail.com

CS 
(COMM)/747/2024

A PLUS 
ENTERPRISES 
Vs VIRENDER 
SINGH

SANDEEP 
JINDAL

sandeepjindals
@rediffmail.co
m

OMP (I) 
(COMM)

OMP (I) 
(COMM.)/203/202
4

HDFC BANK 
LIMITED Vs 
ASHU SHARMA

MANISH 
VERMA

msvermachamb
ers@gmail.com

OMP (I) 
(COMM)

OMP (I) 
(COMM.)/204/202
4

HDFC BANK 
LIMITED Vs 
VIKRANT 
SHARMA

MANISH 
VERMA

msvermachamb
ers@gmail.com

CS 
(COMM)/749/2024

JATINDER DEV 
SETH Vs MR 
RAVINDER 
KUMAR 
CHOPRA

kajal.palmaili@
gmall.com

SH. AJAY GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

210
Extn Block

CS 
(COMM)/664/2
024

State Bank Of 
India Vs Nadeem 
Prop Of Ms 
Aashna 
Enterprises

Sunil 
Sehrawat

delhilawyers@y
ahoo.co.in

OMP (I) 
(COMM.)/141/2
024

Anny Malhotra 
and Anr Vs Ajay 
Malhotra and Anr

Maneesh 
Gumber

ascentlawfrim
@gmail.com

CS 
(COMM)/686/2
024

AHEAD RETAIL 
LEASING Vs 
Jitender Nijhara

Bhavya 
Kohli

advbhavyakohli
@gmail.com

CS 
(COMM)/705/2
024

M/s Omsons 
Marketing Pvt 
Ltd Vs M/s 
Chanmeet 
Leasing and 
Finance Pvt Ltd

Irshad 
ahmed

adv.irshad1@ya
hoo.com

CS 
(COMM)/706/2
024

M/s Omsons 
Marketing Pvt 
Ltd Vs M/s 
Poshish 
Furnishers Pvt 
Ltd

Irshad 
ahmed

adv.irshad1@ya
hoo.com

CS 
(COMM)/707/2
024

charanpaaduka 
industries pvt ltd 
Vs ABDUS 
SAMAD

Rinky 
Singhal

rinkys601@gm
ail.com

CS 
(COMM)/712/2
024

charanpaaduka 
industries pvt ltd 
Vs OMPRAKASH 
VELARAM 
DHAKA

Rinky 
Singhal

rinkys601@gm
ail.com

CS 
(COMM)/720/2
024

SANJAY 
SINGHAL Vs 
LALITA

Parvesh 
Bansal

rationale.ratio
@gmail.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner Name 
VS Respondent 
Name

Advocate 
Mobile Number

Advocate email 
ID

Date of e-
Payment of 
Court Fees

18 West

721/2024 23-08-2024 9958569293 03.05.2024

728/2024 24-08-2024 9811762838 05.08.2024
19 West

01-08-2024

CS (COMM) 01-08-2024 011-42404450 29-07-2024

CS (COMM) 03-08-2024 7838443353 30-07-2024

CS (COMM) 03-08-2024 9718264244 31-07-2024

CS (COMM) 03-08-2024 999918302 Not available 45505

CS (COMM) 06-08-2024 9810019614 01-08-2024

CS (COMM) 06-08-2024 011-43434600 02-08-2024

CS (COMM) 06-08-2024 9911377067 03-08-2024

CS (COMM) 07-08-2024 8802901184 05-08-2024

CS (COMM) 07-08-2024 9717172204 08-06-2024

08-08-2024

CS (COMM) 09-08-2024 8287469300 Not available 08-08-2-24

CS (COMM) 12-08-2024 8383953944 30-07-2024

SH. AJAY GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

CS 
(COMM)/721/2
024

GLOW TRADEX 
INDIA PVT LTD 
Vs HARBANS 
SINGH 
BHULLAR

Manish 
Kumar

adv.jatinkumar
@gmail.com

CS 
(COMM)/728/2
024

M/s Omsons 
Marketing Pvt 
Ltd Vs Vinod 
Garg

Irshad 
ahmed

adv.irshad1@ya
hoo.com

SH. NARESH KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

403
Extn Block

Execution 
(Comm.)

Execution 
(Comm.)/205/2024

Dhruv Industries 
Ltd Vs Delcon 
Electronics Pvt 
Ltd

CS 
(COMM)/662/2024

Kusum Nanda Vs 
Oasis Distilleries 
Ltd

RAJEEV 
KAPOOR

info@kandbpar
tners.com

CS 
(COMM)/667/2024

A And S Steel 
Private Limited 
Vs Shri Irfan 
Khan, Proprietor 
M / S Lobo 
Footwears

SHIVEN 
BANGA

advshivenbanga
@gmail.com

CS 
(COMM)/668/2024

Medaes Vs 
Medaesx Health 
Care Pvt Ltd

MUKESH 
BHARDWA
J

sanjayroy.adb@
gmail.com

CS 
(COMM)/673/2024

Parveen Kumar 
Garg Vs Sandeep 
Kumar

SAMEER 
SHIKHAR

CS 
(COMM)/676/2024

State Bank Of 
India Vs Sanjay  
Kumar

Rajeev 
Kumar 
Thakur

bahlaassociates
1995@gmailco
m

CS 
(COMM)/677/2024

Fedex Express 
Transportation 
And Supply Chain 
Service India Pvt 
Ltd Vs E Com 
Trading

Gurvinder 
Suri

litigation@suric
o.in

CS 
(COMM)/678/2024

Asha Singh Vs 
Kawal Preet  Kaur

Ravi Kumar 
Verma

advocatesachin
sharma1@gmail
.com

CS 
(COMM)/681/2024

STAR 
EQUIPMENTS 
Vs GARUDA 
CONSTRUCTION 
AND 
ENGINEERING 
PVT LTD

Jatin 
Sharma

advsharma93@
gmail.com

CS 
(COMM)/685/2024

Naini Fincap 
Limited Vs Doli Lalit Dahiya 

advlkdahiya.d8
1@gmail.com

Execution 
(Comm.)

Execution 
(Comm.)/210/2024

JEE KAY 
POLYCHEM 
PRIVATE 
LIMITED Vs 
SHREE 
SIDDHIVINAYA
K AGROTECH 
AND ALLIED 
INDUSTRIES

CS 
(COMM)/690/2024

DHARMENDER 
SAINI Vs OM 
SHIV 
CONSTRUCTIONHimanshu

CS 
(COMM)/691/2024

Ambica Creation 
Vs Tulip 
Creations Pvt Ltd Abdul Vahid

jain.adityaraj@
yahoo.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner Name 
VS Respondent 
Name

Advocate 
Mobile Number

Advocate email 
ID

Date of e-
Payment of 
Court Fees

19 West

13-08-2024 9811133644 Not available 11-08-2024

CS (COMM)/ 13-08-2024 9717172204 Not available 02-08-2024

CS (COMM) 13-08-2024 9999330725 08-05-2024

CS (COMM) 14-08-2024 9873539952 06-06-2024

CS (COMM) 14-08-2024 011-43434600 05-08-2024

20-08-2024

20-08-2024

CS (COMM) 20-08-2024 9213905829 08-08-2024

CS (COMM) 23-08-2024 9911004700 16-08-2024

CS (COMM) 23-08-2024 - Not available 16-04-2024

CS (COMM) 23-08-2024 9810266298 29-05-2024

24-08-2024 7503005232 22-08-2024

CS (COMM) 24-08-2024 9711060693 24-08-2024

CS (COMM) 24-08-2024 9811109763 22-08-2024

27-08-2024 7503005232 27-08-2024

SH. NARESH KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

OMP (I) 
(COMM.)

OMP (I) 
(COMM.)/144/2024

Shriram Finance 
Ltd Vs AJAY 
KUMAR 
SHARMA

Manoj 
Kumar

CS 
(COMM)/693/2024

NAINI FINCAP 
LIMITED Vs 
RAM SAGAR RAI Lalit Dahiya 

CS 
(COMM)/694/2024

State Bank Of 
India Vs Rahul 
Dey And Anr.

Sunil 
Sehrawat

delhilawyers76
@yahoo.co.in

CS 
(COMM)/697/2024

M/s Alutech 
Industries Vs 
Vikash Patel

Aditya 
Laroyia

adatiyalaroyia
@gmail.com

CS 
(COMM)/702/2024

Fedex Express 
Transportation 
and Supply Chain 
Service India Pvt 
Ltd Vs Shiva Art 
Through Its 
Proprietor Mr  
Amit Jha

Gurvinder 
Suri

litigation@suric
o.in

Execution 
(Comm.)

Execution 
(Comm.)/222/2024

M/s Kanwar 
Prakash Rakesh 
Kumar Vs Rakesh 
Bansal

Execution 
(Comm.)

Execution 
(Comm.)/223/2024

PARKASH Vs 
M/S VEDIC 
PUBLICATTON

CS 
(COMM)/710/2024

IDBI BANK 
LIMITED Vs 
DOMESTIQ 
ENTERPRISES 
AND ORS

Manish 
Dewan

manish@klfindi
a.com

CS 
(COMM)/717/2024

Sirca Paints India 
Limited Vs 
Deepak 
Kesarwani Ajay Bansal

advocateajayba
nsal@gmail.co
m

CS 
(COMM)/718/2024

Sirca Paints India 
Limited Vs Saha 
Brothers And 
Others

Anand 
Bajpai

CS 
(COMM)/719/2024

Punjab And Sind 
Bank Vs Nitin 
Prashi Associates 
And Ors

Subhash 
Chandra

adv.rakeshgupt
a77@gmail.com

OMP (I) 
(COMM.)

OMP (I) 
(COMM.)/166/2024

Hdfc Bank 
Limited Vs 
RANJAN 
KUMAR

Manish 
Shanker

ranjanjha86@g
mail.com

CS 
(COMM)/723/2024

Eagle Forgings 
Private Limited 
Vs Emphasis 
Innovations 
Private Limited

Pallav 
Kumar

info@samhitale
gal.in

CS 
(COMM)/731/2024

SH RAMAN 
GANDHI Vs MR 
SHANKER LAL Girish gaur

girishgauradv@
yahoo.co.in

OMP (I) 
(COMM.)

OMP (I) 
(COMM.)/177/2024

Hdfc Bank 
Limited Vs RAM 
SAROOP

Manish 
Shanker

ranjanjha86@g
mail.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner Name 
VS Respondent 
Name

Advocate 
Mobile Number

Advocate email 
ID

Date of e-
Payment of 
Court Fees

19 West

27-08-2024 7503005232 23-08-2024

27-08-2024 7503005232 23-08-2024

Misc DJ Misc DJ/527/2024 28-08-2024 9811231578 Not available 20-08-2024

Misc DJ Misc DJ/531/2024 28-08-2024

CS (COMM) 28-08-2024 9810840045 18-08-2024

Misc DJ Misc DJ/532/2024 29-08-2024 9818249145 Not available 22-08-2024
20

1 CS(COMM) 620/2024 01.08.2024 9810099243, 19.07.2024

1 OMP(COMM) 164/2024 02.08.2024 25.07.2024

1 CS(COMM) 621/2024 03.08.2024 18.08.2023

1 CS(COMM) 624/2024 06.08.2024 8010056536 24.07.2024

1 OMP(COMM) 169/2024 07.08.2024 9560690036 18.07.2024

1 OMP(COMM) 170/2024 08.08.2024 B.C. BHATT 9891237346 30.07.2024

1 CS(COMM) 630/2024 08.08.2024 9811224831 18.07.2024

1 CS(COMM) 634/2024 09.08.2024 19.07.2024

1 OMP(COMM) 171/2024 12.08.2024 9810111052 05.07.20245

SH. NARESH KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

OMP (I) 
(COMM.)

OMP (I) 
(COMM.)/178/2024

Hdfc Bank 
Limited Vs 
GUDDI ASHOK 
KUMAR GUPTA

Manish 
Shanker

ranjanjha86@g
mail.com

OMP (I) 
(COMM.)

OMP (I) 
(COMM.)/179/2024

Hdfc Bank 
Limited Vs 
MANISH 
BALIRAM 
KARANKAR

Manish 
Shanker

ranjanjha86@g
mail.com

CANARA BANK 
Vs RAKESH 
KUMAR 
AGGARWAL Abhishek

CANARA BANK 
Vs RAKESH 
KUMAR 
AGGARWAL 
AND OTHER

CS 
(COMM)/737/2024

Indian Overseas 
Bank Vs Mithu 
Singh

Subhash 
Kumar Jha

skjhaassociates
@yahoo.co.in

INDIAN BANK 
Vs AJAY KUMAR 
DUTTA Anant Rao

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
01

NEW 
DELHI

STATE BANK OF 
INDIA VERSUS 
MRS. PALLAVI 
SHARMA

JEEWAN 
PRAKASH 
GUPTA

JPGADVOCAT
E@GMAIL.CO
M

MMR 
INFRASTRUCTU
RE DEVELOPER 
PVT. LTD. VS. 
KONE 
ELEVETORS 
INDIA PVT. LTD.

ATUL 
KUMAR 
AND S. K. 
SINGH

9810431518, 
9891179438

SKSADV16@R
EDIFFMAIL.C
OM

M/S P S 
COMMODITIES 
VS. M/S AKRITI 
FOOD 
INDUSTRY LLP

A K 
ASSOCIATE
S

9999448797, 
9999468603 

KUSHAGRABA
NSAL@AKASS
OCIATES.ORG.
IN 

DEV MURTI VS.  
PRODO 
TECHNOLOGIES 
PVT. LTD.

BIMLENDU 
SHEKHAR

BIMLENDUSH
EKHAR77@GM
AIL.COM

SATYAVIR 
CHAUHAN VS. 
DEVINDER 
SAININ AND 
ANR.

SAHIL 
GARG

GARGSAHILA
DV@GMAIL.C
OMUNION OF 

INDIA VERSUS 
M/S S. 
SNAPPERS 
ADVERTISING 
AND 
MARKETING 
LIMITED

ADVBHUVAN
@YAHOO.COM

RAJESH KUAR 
RUSTOGI 
VERSUS NEW 
INDIA 
ASSURANCE CO. 
LTD. 

NAVNEET 
GOYAL

NAVNEETGOY
AL.ADV@GMA
IL.COMM G UDYOG 

PVT. LTD. VS. 
MR. HAROON 
RASHID 
PROPRIETOR 
OF M/S HRB 
MARKETING 
INDIA

ZEESHAN 
HASHMI, 
ANKIT 
PARASHAR

8802310640, 
9999312535

DELHI@ALBA
LAWOFFICES.
COM, 
HASHMIALBA
@GMAIL.COM 

M/S SHREE 
RICE MILL VS. 
NATIONAL 
COMMODITIES 
MANGEMENT 
SERVICES LTD. 

DILIP 
SINGH

OFFICE.DILIP
SINGH@GMAI
L.COM



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner Name 
VS Respondent 
Name

Advocate 
Mobile Number

Advocate email 
ID

Date of e-
Payment of 
Court Fees

20

1 CS(COMM) 639/2024 12.08.2024 7506433495 29.07.2024

1 CS(COMM) 638/2024 12.08.2024 01.07.2024

1 CS(COMM) 645/2024 14.08.2024 05.06.2024

1 CS(COMM) 644/2024 14.08.2024 19.07.2024

1 CS(COMM) 643/2024 14.08.2024 99113215304 22.07.2024

1 CS(COMM) 642/2024 14.08.2024 9312400662 02.08.2024

1 CS(COMM) 649/2024 16.08.2024 A.K. ROUT 9999132159 06.08.2024

1 CS(COMM) 650/2024 16.08.2024 A.K. ROUT 9999132159 06.08.2024

1 CS(COMM) 651/2024 17.08.20245 9810155032 03.02.2024

1 CS(COMM) 652/2024 17.08.2024 8076293778 31.07.2024

1 OMP(I)COMM 272/20245 20.08.2024 7895642755 16.08.2024

1 CS(COMM) 655/2024 20.08.2024 9999722788 01.07.2024

1 CS(COMM) 659/2024 22.08.2024 9810243904 24.06.2024

1 CS(COMM) 660/2024 22.08.2024 9810243904 24.06.2024

1 CS(COMM) 661/2024 22.08.2024 9810243904 24.06.2024

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
01

NEW 
DELHI

M/S ECSO 
GLOBAL 
PRIVATE 
LIMITED VS. 
NAJMI 
INTERNATIONA
L FOR 
DISTINGUISHE
D PROJECTS

SHIKHAR 
KHARE

OFFICE@SHIK
HARKHARE.I
N 

M/S LAKSHYA 
DISTRIBUTORS 
VS. M/S DALMIA 
HEALTHCARE 
LIMITED

LALIT 
SAHU AND 
YKASH 
CHAWLA

9999395264, 
9999306991

NOT 
AVAILABLE

NAVAL GROUP 
INSURANCE 
FUND VS. EX-LT 
SANDEEP 
KUMAR YADAV

KHAITAN & 
KHAITAN

8745009007, 
99858603750

ARSALAN.S@K
HAITANANDK
HAITAN.COM, 
PRATEEK.K@
KHAITANAND
KHAITAN.CO
M 

RAJIV SHARMA 
VS. THE 
ORIENTAL 
INSURANCE CO. 
LTD. & ORS.

MANOJ 
KUMAR 
JHA

955769993, 
9350807852

ADVMANOJJH
A@GMAIL.CO
M

M/S KBR 
HOSPITALITY 
PVT. LTD. VS. 
SH. MANISH 
GUPTA & ANR.

MANEESH 
GUMBER, 
TARUN 
GUMBER

ASCENTLAWF
IRM@GMAIL.
COM

B. L. AGRO 
INDUSTRIES 
LIMITED VS. 
KISAN BAIL 
KOLHU

RAJESH 
SHARMA

THECALTRAD
E@GMAIL.CO
M

STATE BANK OF 
INDIA VS. A 
SASI KUMAR

AKROUTADVO
CATE@GMAIL.
COM

STATE BANK OF 
INDIA VS. MR 
SIYA RAM

AKROUTADVO
CATE@GMAIL.
COM

M/S K. R. 
ANAND VERSUS 
FEMC-
PRATIBHA JV & 
ANR.

BHARAT 
BHUSHAN 
BHATIA

BHARATBHAT
IA25@YAHOO.
CO.IN 

M/S 
INNOVATIONE 
INDIA 
PROJECTS LLP 
VERSUS M/S 
WIREWORKS

DIWAN 
ADVOCATE
S

SERVICE@DI
WANADVOCA
TES.COM

ANIMALL 
TECHNOLOGIES 
PVT. LTD. VS. 
ARTHIMPACT 
DIGITAL LOANS 
PVT. LTD.

SONAM 
PRIYA, 
SHOBHIT 
SHUKLA

SONAMPRSIN
GH@GMAIL.C
OM 

MAHATVA 
ANAND VS. 
SPICEJET LTD. 
AND ANR.

ANKAN 
SURI

NOT 
AVAILABLE

ANSAL CH-1, 
FLAT OWNER 
ASSOCIATION 
VS. ANJANA 
JAIN

ROHIN 
KUMAR 
MODI

RKM_MODI@
REDIFFMAIL.
COM

ANSAL CH-1, 
FLAT OWNER 
ASSOCIATION 
VS. DELTA 
CARRIER PVT. 
LTD.

ROHIN 
KUMAR 
MODI

RKM_MODI@
REDIFFMAIL.
COM

ANSAL CH-1, 
FLAT OWNER 
ASSOCIATION 
VS. SUNIL SOOD

ROHIN 
KUMAR 
MODI

RKM_MODI@
REDIFFMAIL.
COM



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner Name 
VS Respondent 
Name

Advocate 
Mobile Number

Advocate email 
ID

Date of e-
Payment of 
Court Fees

20

1 CS(COMM) 671/2024 23.08.2024 9818999686 13.08.2024

1 CS(COMM) 673/2024 23.08.2024 9810243904 24.06.2024

1 CS(COMM) 674/2024 23.08.2024 9810243904 24.06.2024

1 CS(COMM) 682/2024 24.08.2024 9811126091 14.08.2024

1 CS(COMM) 681/2024 24.08.2024 16.07.2024

1 CS(COMM) 680/2024 24.08.2024 24.06.2024

1 CS(COMM) 679/2024 24.08.2024 16.08.2024

1 CS(COMM) 686/2024 27.08.2024 9871907794 21.07.2018

1 CS(COMM) 689/2024 28.08.2024 24.06.2024

1 CS(COMM) 698/2024 29.08.2024 29.07.2024
21

25 CS (COMM) 617/2024 01-08-2024 9873632733 23.10.2020

25 OMP (COMM) 163/2024 02-08-2024 9212338846 04.07.2024

25 OMP (COMM) 165/2024 06-08-2024 9953744141 11.06.2024

25 CS (COMM) 625/2024 07-08-2024 9873057030 06.07.2024

25 CS (COMM) 629/2024 08-08-2024 9044888880 01.12.2023

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
01

NEW 
DELHI

HT MEDIA LTD. 
VS. SUSHWANI 
KARANI EVENT 
& MEDIA PVT. 
LTD. 

ANURAG 
JAIN

SUPPORT@LE
GALKNIGHTS.
IN

ANSAL 
CHAMBERS 1 
FLAT OWNERS 
ASSOCIATION 
VS. RENU SETH

ROHIT 
KUMAR 
MODI

RKM_MODI@
REDIFFMAIL.
COM

ANSAL 
CHAMBERS 1 
FLAT OWNERS 
ASSOCIATION 
VS. BY. COMP 
ELECTRONICS

ROHIT 
KUMAR 
MODI

RKM_MODI@
REDIFFMAIL.
COM

N. JOHNSON 
ENGINEERS VS. 
BESTECH INDIA 
P. LT.D

ANKUR 
SINGHAL

ANKURSINGH
ALADVOCATE
@GMAIL.COM 

SH. 
DHARMINDER 
KUMAR GUPTA 
VS. SEEMA 
ARORA

RAGHAV 
MEHDIRAT
TA 

9990870007, 
9999904687

ADVRAGHAV0
7@GMAIL.CO
M 

ANSAL 
CHAMBER-1 
FLAT OWNERS 
ASSOCIATION

ROHIT 
KUMAR 
MODI

9810243904, 
9013325626

RKM_MODI@
REDIFFMAIL.
COM

STATE BANK OF 
INDIA VS. M/S 
RAYMA 
SURFACTANTS 
PVT. LTD.

SHIV K 
TYAGI 

9811059032, 
9643242952

SHIVKTYAGI1
@GMAIL.COM

VIKAS ARORA 
VS. RAMESH 
SHARMA

RAJESH 
KUMAR, 
MORDHWA
J TIWARI

KUMARRAJES
H.ADV@GMAI
L.COM

ANSAL CH-1, 
FLAT OWNER 
ASSOCIATION 
VS. K. B. MEHTA

ROHIN 
KUMAR 
MODI

9810243904, 
9013325626

RKM_MODI@
REDIFFMAIL.
COM

CURRIE AND 
BROWN INDIA 
PVT. LTD. VS. 
MAHIMA REAL 
ESTATE PVT. 
LTD.

SHAILEND
RA KUMAR 
SINGH

9899397290, 
9717101829

SKSNGH7002
@GMAIL.COM, 
ADVOCATEAM
AR1977@GMAI
L.COM 

SH. VIDYA PRAKASH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

NEW 
DELHI

Dr Vinod Garg Vs 
Jagmohan 
Chauhan And Anr

Raghu 
Vasishth(P),

RAGHAVVASIS
HTH19@GMAI
L.COM

Anita Khokhar 
Constructions 
And  
Earthmovers Vs 
SM  Earthmovers

SUNIL  
KUMAR(P),

rohitkumaradv
925@gmail.co
m

Deeksha 
Distributors Vs 
Rs Seven Lifestyle
 Private Limited

Aditya 
Prakash 
Arora(P),

aditya.jadelex@
gmail.com

Yagla Valya 
Shukla Prop Of 
Hariom Fabrics 
Vs \
Yogesh Sethi

KARAN 
ARORA(P),

adv.karanarora
@gmail.com

Standard 
Chartered Bank 
Vs Susheel 
Kumar Sharma

ADDTYA 
KAPOOR(P)
,

addtya.kapoor
@gmail.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner Name 
VS Respondent 
Name

Advocate 
Mobile Number

Advocate email 
ID

Date of e-
Payment of 
Court Fees

21

25 CS (COMM) 628/2024 08-08-2024 9044888880 01.12.2023

25 CS (COMM) 627/2024 08-08-2024 9818920431 03.07.2024

25 CS (COMM) 633/2024 09-08-2024 9899661199 28.05.2024

25 CS (COMM) 635/2024 12-08-2024 9811661193 01.08.2024

25 271/2024 16-08-2024 9958804676 07.08.2024

25 CS (COMM) 646/2024 16-08-2024 9999132159 06.04.2024

25 CS (COMM) 654/2024 20-08-2024 9718209970 06.08.2024

25 CS (COMM) 658/2024 22-08-2024 9810243904 24.06.2024

25 CS (COMM) 672/2024 23-08-2024 9810243904 24.06.2024

25 CS (COMM) 668/2024 23-08-2024 9810243904 24.06.2024

25 CS (COMM) 667/2024 23-08-2024 9810524966 09.08.2024

25 CS (COMM) 669/2024 23-08-2024 9810243904 24.06.2024

25 CS (COMM) 664/2024 23-08-2024 98711 09205 09.08.2024

25 CS (COMM) 665/2024 23-08-2024 9818999686 13.08.2024

25 CS (COMM) 675/2024 24-08-2024 9810243904 24.06.2024

SH. VIDYA PRAKASH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

NEW 
DELHI

Standard 
Chartered Bank 
Vs Rohit Bansal

ADDTYA 
KAPOOR(P)
,

addtya.kapoor
@gmail.com

Hemant Kumar 
Vs Ghanshyam 
Dass

MOHINDE
R  
SINGH(P),

yashrawat776@
gamail.com

M/S 
DUSTBUSTER Vs 
M/S HOTEL 
HANS PVT LTD

NILESH 
KUMAR 
SAH(P),

advocatt.shanul
chauhan@gmai
l.com

Sameer Narang 
Vs ALLIANCE 
TELENET PVT 
LTD

Rajat 
Bhalla(P),

rajatbhalla@ho
tmail.com

OMP (I) 
(COMM)

UTTAM INDANE 
Vs INDIAN OIL 
CORPORATION 
LIMITED

Neha 
Kapoor(P),

nehakapooradv
24@gmail.com

State Bank Of 
India Vs Corporal 
Anand 
Pruthviraj Thakur

ADAITA 
KUMAR  
ROUT(P),

AKROUTADVO
CATE@GMAIL.
COM

HERO 
INVESTCORP 
PVT LTD AND 
ANR Vs
 OWNER 
PROPRIETOR 
OF 
KHALSA AUTO 
PARTS KHALSA 
TRADERS

aastha 
sharma(P),

aastha@thelegi
st.com

ANSAL CH 1 
FLAT OWNERS
 ASSOCIATION 
Vs R K LAL

ROHIT 
KUMAR 
MODI(P),

Rkm_modi@re
diffmail.com

Ansals Chambers 
I Flat Owners 
Association Vs 
Amritjit Singh

ROHIT 
KUMAR 
MODI(P),

Rkm_modi@re
diffmail.com

Ansals Chambers 
I Flat Owners 
Association Vs 
Rama Syal

ROHIT 
KUMAR 
MODI(P),

Rkm_modi@re
diffmail.com

M/S MCCAIN 
FOODS INDIA 
PRIVATE 
LIMITED Vs S S  
MARKETING 
(PARTNERSHIP 
FIRM)

Rohit 
Kumar(P),

amit.punj@yah
oo.com

Ansals Chambers 
I Flat Owners 
Association Vs 
Shyam Sunder 
Narwani

ROHIT 
KUMAR 
MODI(P),

Rkm_modi@re
diffmail.com

THE SUPREME 
INDUSTRIES 
LIMITED Vs 
JOSHI 
ENTERPRISES

ANUBHAV 
MEHROTR
A(P),

adv .arj 
unahalawat@g
mail.com

HT MEDIA LTD 
Vs UNIVERSE 
SURGICAL 
EQUIPMENT CO

Anurag 
Jain(P),

support@legalk
inghts.in

Ansals Chambers 
I Flat Owners 
Association Vs 
Neelam Sachdev

ROHIT 
KUMAR 
MODI(P),

Rkm_modi@re
diffmail.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner Name 
VS Respondent 
Name

Advocate 
Mobile Number

Advocate email 
ID

Date of e-
Payment of 
Court Fees

21

25 CS (COMM) 684/2024 27-08-2024 9871907794 21.07.2024

25 OMP (COMM) 179/2024 27-08-2024 9810243904 20.08.2024

25 CS (COMM) 688/2024 28-08-2024 9811394417 03.04.2024

25 CS (COMM) 687/2024 28-08-2024 9810770474 24.06.2024

25 CS (COMM) 697/2024 29-08-2024 8896932838 18.08.2024

25 CS (COMM) 693/2024 29-08-2024 9899397290 29.07.2024

25 CS (COMM) 695/2024 29-08-2024 9899397290 29.07.2024

25 CS (COMM) 694/2024 29-08-2024 8800818232 08.08.2024

25 CS (COMM) 696/2024 29-08-2024 8896932838 18.08.2024

25 CS (COMM) 692/2024 29-08-2024 9871147300 23.04.2024

25 OMP (COMM) 183/2024 30-08-2024 9810812614 16.08.2024

25 CS (COMM) 701/2024 31-08-2024 9811116256 03.07.2024

25 CS (COMM) 702/2024 31-08-2024 9311603927 20.08.2024
22

24 01-08-2024 9350221670 17-05-2024

24 01-08-2024 9818558690 23-07-2027

SH. VIDYA PRAKASH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

NEW 
DELHI

Vikas Arora Vs 
Nobel Publishers 
Pvt Ltd

Rajesh 
Kumar(P),

kumarajesh.adv
@gmail.co,

Union of India Vs 
M/s GIRDHARI
 LAL CHAUHAN 
AND SONS

RAM 
KAWAR(P),

Rkm_modi@re
diffmail.com

NEEL METAL 
PRODUCTS LTD 
Vs RASANDIK 
AUTO 
COMPONENTS

Jyoti 
Tyagi(P),

YEESHUJAIN
@YAHOO.COM

Ansals Chambers 
I Flat Owners 
Association Vs 
Sandeep Singh

ROHIT 
KUMAR 
MODI(P),

Rkm_modi@re
diffmail.com

State Bank of 
India Vs Amit 
Kumar Das

Suchita 
Dixit(P),

agnihotrisuchit
a@gmail

Currie And 
Brown India Pvt 
Ltd Vs 
Era Realtors 
Private Limited

AMAR 
KUMAR(P),

advocateamar1
977@gmail.com

Currie And 
Brown India Pvt 
Ltd Vs 
Lucina Land 
Development Ltd

AMAR 
KUMAR(P),

advocateamar1
977@gmail.com

PATRAM ISPAT 
BHANDAR Vs 
SWASTIK META 
FORGE PVT LTD

ROHIT 
YADAV(P),

ADV.RAOROHI
TYADAV@GM
AIL.COM

State Bank of 
India Vs Prashant 
Kumar

Suchita 
Dixit(P),

agnihotrisuchit
a@gmail

FUTURE GLASS 
WORKS PVT 
LTD
 Vs INTERIORS 
INDIA AND ANR

SACHIN 
KUMAR(P),

jaigsindia2gmai
l.com

UNION OF 
INDIA Vs State 
Trading 
Corporation of 
India Ltd

Vandana 
Sharma(P),

vandanadeva@
gmail.com

RAJESH 
KHURANA Vs 
PRADEEP 
KHANNA

rajeev 
kapoor(P),

rkandcompany.
legalservice@g
mail.com

GREEN EARTH 
RECYCLER Vs 
RAKESH 
SHARMA

SUNIL 
KUMAR 
BHARDWA
J(P),

BHARDWAJSU
NIL26@YAHO
O.COM

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03 

SUIT FOR 
RECOVERY

CS 
(COMM)/619/2024

Punjab National 
Bank Vs Surender 
Singh

MOHAMMA
D 
DANISH(P),

consultdaanish
@gmail.com

SUIT FOR 
TRADEMARKS

CS 
(COMM)/618/2024

M/s Tej Ram 
Dharam Paul Vs 
M/s S R Food 
Products

Shailen 
Bhatia(P),

advocate.shaile
nbhatia89@gm
ail.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner Name 
VS Respondent 
Name

Advocate 
Mobile Number

Advocate email 
ID

Date of e-
Payment of 
Court Fees

22

24 03-08-2024 26-07-2024

24 06-08-2024 9958127227 06-08-2024

24 06-08-2024 9873730409 03-08-2024

24 07-08-2024 9810017859 03-08-2024

24 08-08-2024 13-06-2024

24 08-08-2024 9810017859 03-08-2024

24 12-08-2024 9910047947 29-07-2024

24 12-08-2024 9871692197 31-07-2024

24 13-08-2024 Joel Joel(P), 9873841456 16-04-2024

24 13-08-2024 9540144749 08-08-2024

24 14-08-2024 9999022006 12-08-2024

24 14-08-2024 9910048284 08-08-2024

24 16-08-2024 9999132159 06-08-2024

24 16-08-2024 9910040471 25-07-2024

24 17-08-2024 8376841313 08-08-2024

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03 

SUIT FOR 
RECOVERY

CS 
(COMM)/622/2024

Hero Housing 
Finance Limited 
Vs Sachin Garg

Rajesh 
Manchanda(
P),

NOT 
AVAILABLE

NOT 
AVAILABLE

SUIT FOR 
RECOVERY

CS 
(COMM)/623/2024

Madan Gopal 
Mittal Vs Sharat 
Chand Rajput

Vineet 
Jain(P),

vineetjain27@g
mail.com

OBJECTION 
PETITION U/S 
34

OMP 
(COMM)/167/2024

Cranex Ltd Vs 
Prosafe 
Automation

AKUL 
MEHANDR
U(P),

NOT 
AVAILABLE

SUIT FOR 
TRADEMARKS

CS 
(COMM)/626/2024

SHUBHAM 
GOLDIEE 
MASALE 
PRIVATE 
LIMITED Vs 
PATEL DHRUV

Shravan 
Bansal(P),

skbansalipr@g
mail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/632/2024

Vijay Anand And 
Associates Llp Vs 
Vinod Saluja

Ritika 
Choubey(P),

NOT 
AVAILABLE

NOT 
AVAILABLE

SUIT FOR 
TRADEMARKS

CS 
(COMM)/631/2024

THE POLO 
LAUREN 
COMPANY L P 
Vs DEEKAY 
EXPORTS 
LIMITED

Shravan 
Bansal(P),

skbansalipr@g
mail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/637/2024

M/s Ecso Global 
Private Limited 
Vs Lkg Import 
And Export Sdn 
Bhd

SHIKHAR 
KHARE(P),

KHARE.SHIKH
AR@GMAIL.C
OM

SUIT FOR 
RECOVERY

CS 
(COMM)/636/2024

Fedex Express 
Transportation 
And Supply Chain 
Service India Pvt 
Ltd Vs Easy Style 
Store Through Its 
Sole Proprietor 
Mr Vijay Sahu

Gurvinder 
Suri(P),

litigation@suric
o.in

SUIT FOR 
TRADEMARKS

CS 
(COMM)/641/2024

Jumbo 
Restaurants 
Private Limited 
Vs Conocedor 
Hospitality 
Private Limited

pjjoel@yahoo.c
om

SUIT FOR 
TRADEMARKS

CS 
(COMM)/640/2024

Hamdard 
National 
Foundation 
(india) Vs Aravali 
Drugs Co

SHIVENDR
A PRATAP 
SINGH(P),

shiva.78646@y
ahoo.com

OBJECTION 
PETITION U/S 
34

OMP 
(COMM)/173/2024

MS AARES 
Telecom Pvt Ltd 
through its MD 
Vs Dron Edge Ind 
Pvt Ltd through 
its MD KUndan 
Kumar

PRADEEP 
KUMAR 
KAUSHIK(P
),

kaushik@lawye
r1.in

OBJECTION 
PETITION U/S 
34

OMP 
(COMM)/172/2024

EHI International 
Pvt Ltd Vs THE 
REGISTRAR 
GENERAL 
OFFICE OF 
REGISTRAR 
GENERAL INDIA

Divjot Singh 
Bhatia(P),

divjotsingh29@
gmail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/648/2024

State Bank Of 
India Vs Milan 
Jyoti Dowarah

ADAITA 
KUMAR  
ROUT(P),

NOT 
AVAILABLE

SUIT FOR 
RECOVERY

CS 
(COMM)/647/2024

Goel Road 
Carriers Pvt Ltd 
Vs Unilec 
Engineers Ltd S S Sobti(P),

kohlisobti@gm
ail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/653/2024

Canara Bank Vs 
PREETI PURI

Ekant  
Luthra(P),

ekant23@gmail
.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner Name 
VS Respondent 
Name

Advocate 
Mobile Number

Advocate email 
ID

Date of e-
Payment of 
Court Fees

22

24 20-08-2024 8882166275 16-08-2024

24 20-08-2024 9643233842 07-08-2024

24 22-08-2024 9810243904 24-06-2024

24 22-08-2024 9810243904 24-06-2024

24 22-08-2024 7834897828 13-08-2024

24 24-08-2024 9810663112 14-08-2024

24 24-08-2024 9810243904 24-06-2024

24 24-08-2024 9810243904 24-06-2024

24 28-08-2024 9810243904 24-06-2024

24 29-08-2024 9199539088 22-08-2024

24 29-08-2024 RUBY(P), 9958899011 22-08-2024

24 29-08-2024 9953098101 22-08-2024

24 29-08-2024 9717101829 29-07-2024

24 29-08-2024 9717101829 29-07-2024

24 30-08-2024 9818184699 24-08-2024

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03 

OBJECTION 
PETITION U/S 
34

OMP 
(COMM)/174/2024

Vee Kay 
Enterprises Vs 
Union Of India 
(northern 
Railway)

Ranjay 
Kumar 
Dubey(P),

RANJAYDUBE
YC/C@GMAIL.
COM

SUIT FOR 
TRADEMARKS

CS 
(COMM)/656/2024

BIOMUNI 
NATURALS LLP 
Vs RIHA 
MARWAH

Kruttika 
Lakshmi(P),

kruttika@ira.la
w

SUIT FOR 
RECOVERY

CS 
(COMM)/663/2024

Ansals Chambers 
I Flat Owners 
Association Vs Ak 
Sood I

ROHIT 
KUMAR 
MODI(P),

RKMODI6272
@GMAIL.COM

SUIT FOR 
RECOVERY

CS 
(COMM)/662/2024

Ansals Chambers 
I Flat Owners 
Association Vs 
Veena Malhotra

ROHIT 
KUMAR 
MODI(P),

RKMODI6272
@GMAIL.COM

COUNTER 
CLAIM

Counter 
Claim/19/2024

Pronton Plast 
Pack Private 
Limited Vs Mold 
Tek Packaging 
Limited

Vikas 
Khera(P),

lexfonsip@gmai
l.com

SUIT FOR 
RECOVERY

CS 
(COMM)/678/2024

KAILASH 
CHANDRA 
SOMANI Vs 
RUKMANI 
KESHWANI

Kanishk 
Ahuja(P),

NOT 
AVAILABLE

SUIT FOR 
RECOVERY

CS 
(COMM)/676/2024

Ansals Chambers 
I Flat Owners 
Association Vs Ps 
Prasad

ROHIT 
KUMAR 
MODI(P),

RKMODI6272
@GMAIL.COM

SUIT FOR 
RECOVERY

CS 
(COMM)/677/2024

Ansals Chambers 
I Flat Owners 
Association Vs 
Sky Pak 
Properties And 
Finance Pvt Ltd

ROHIT 
KUMAR 
MODI(P),

RKMODI6272
@GMAIL.COM

SUIT FOR 
RECOVERY

CS 
(COMM)/690/2024

Ansals Chambers 
I Flat Owners 
Association Vs 
Krishna L Kanta

ROHIT 
KUMAR 
MODI(P),

RKMODI6272
@GMAIL.COM

OBJECTION 
PETITION U/S 
34

OMP 
(COMM)/181/2024

M/s Raheja 
Developers Ltd 
Vs Ahluwalia 
Contrctors India 
Ltd

Suditi  
Batra(P),

suditibatra93@
gmail.com

OBJECTION 
PETITION U/S 
34

OMP 
(COMM)/180/2024

Union Of India 
Vs Mahipal Singh

rubygautamadv
@gmail.com

OBJECTION 
PETITION U/S 
34

OMP 
(COMM)/182/2024

Union of India 
Through Chief 
Director of 
Purchase Vs State 
Trading 
Corporation of 
India Ltd

AJAY 
BIDHURI(P
),

NOT 
AVAILABLE

SUIT FOR 
RECOVERY

CS 
(COMM)/700/2024

Currie And 
Brown India Pvt 
Ltd Vs Tapir 
Constructions 
Limited

AMAR 
KUMAR(P),

ADVOCATEAM
AR1977@GMAI
IL.COM

SUIT FOR 
RECOVERY

CS 
(COMM)/699/2024

Currie And 
Brown India Pvt 
Ltd Vs Vodafone 
Idea Ltd

AMAR 
KUMAR(P),

ADVOCATEAM
AR1977@GMAI
IL.COM

OBJECTION 
PETITION U/S 
34

OMP 
(COMM)/184/2024

Satya Narayan 
Mahto Vs UNION 
OF INDIA

Sanser Pal 
Singh(P),

NOT 
AVAILABLE



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner Name 
VS Respondent 
Name

Advocate 
Mobile Number

Advocate email 
ID

Date of e-
Payment of 
Court Fees

22

24 31-08-2024 9811116256 03-07-2024
23 SOUTH

Civil Case 05-08-2024 8851122580 31.07.2024

Civil Case 09-08-2024 9818075418 05.01.2022

Civil Case 13-08-2024 9212387774 08.08.2024

Civil Case 17-08-2024 9818061242 13.08.2024

Civil Case 27-08-2024 8882303942 20.08.2024
24 SOUTH

Commercial 05.08.2024 9818379347 31.07.2024

Commercial 13.08.2024 S.K.BANSAL26843455 09.08.2024
25 SH. SANDEEP YADAV South

Commercial 02-08-2024 8920440916 24-08-2024

Commercial 06-08-2024 01-08-2024

Commercial 13-08-2024 9810048243 04-01-2024

Commercial 20-08-2024 12-07-2024

Commercial 23-08-2024 8390822993 10-08-2024

Commercial 24-08-2024 9313803166 20-08-2024

Commercial 29-08-2024 7052083906 18-07-2024

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03 

SUIT FOR 
RECOVERY

CS 
(COMM)/703/2024

SARC 
ENTERPRISES 
Vs PRADEEP 
KHANNA

rajeev 
kapoor(P),

rajeevkapoor19
69@gmail.com

MS. SAVITA RAO, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

12, New Court 
Block-I

CS 
(COMM)/368/2024

UNION BANK 
OF INDIA Vs 
Rumman Khan

ADITYA 
PARASHAR
(P),

jitendragargadv
@gmail.com

12, New Court 
Block-I

CS 
(COMM)/384/2024

Geeta Dev Vs 
Vipin Bharadwaj

arjun 
harkauli(P),

arjunharkauli@
ahchambers.co
m

12, New Court 
Block-I

CS 
(COMM)/386/2024

Raj Krishna Vs 
Tarvinder Singh 
Bhurji

Sonu 
Vivek(P),

advrameshgera
@gmail.com

12, New Court 
Block-I

CS 
(COMM)/397/2024

Siemens Industry 
Software Inc Vs 
Darshankumar 
Jamnadas 
Kantaria

Aarshia 
Behl(P),

aarshia@saikris
hnaassociates.c
om

12, New Court 
Block-I

CS 
(COMM)/409/2024

EMU Lines 
Private Limited 
Vs RUPINDER 
SINGH

Uday 
Kumar(P),

advudaykumar
@gmail.com

MS. ANURADHA SHUKLA 
BHARDWAJ, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

6, New Court 
Block-I

CS(COMM) 
372/2024

SHAKUNTLA 
GUPTA V/S 
BHARTI AIRTEL 
LTD

IRFAN 
AHMED

KAKRA.ASSOC
IATES@GMAIL
.COM

6, New Court 
Block-I

CS 
(COMM)/391/2024

DEEPAK 
KUMAR 
KHEMKA Vs 
YOGESH 
KUMAR 
JAISWAL

UNITEDMARK
@UNITEDAND
UNITED .COM

17, New Court 
Block-I

CS 
(COMM)/366/2024

M/s Chanchal 
Building Material 
Suppliers Vs M/s 
Pine Homes

DHEERAJ 
KUMAR(P)

advdheerajk@g
mail.com

17, New Court 
Block-I

CS 
(COMM)/374/2024

MS AKRITI 
TRADING 
COMPANY Vs 
MS N H 
TRADERS

Paras 
Chawla(P)

9999148514/ 
9891561092

paras.chawla34
@gmail.co

17, New Court 
Block-I

CS 
(COMM)/393/2024

FIITJEE 
Foundation for 
Education 
Research and 
Training Vs 
Senthil 
Educational Trust

SUBHASH 
GULATI(P)

gulatiassociates
@gmail.com

17, New Court 
Block-I

CS 
(COMM)/399/2024

Central Bank Of 
India Vs 
Vardhman Foods

Geetanjali 
Tiwari(P)

9811333698 / 
8285103528

contact@randgl
awchambers.co
m

17, New Court 
Block-I

CS 
(COMM)/406/2024

Contra Defence 
Vs Plaxonic 
Technologies

Ankur 
Das(P)

advovate.ankur
das@gmail.com

17, New Court 
Block-I

CS 
(COMM)/408/2024

M/s Samrex 
Interior P Ltd Vs 
M/s Grid Floors P 
Ltd and ANR

Musharraf  
Ali(P)

mak.adv01@gm
ail.com

17, New Court 
Block-I

CS 
(COMM)/415/2024

Navin Jain Vs 
Casa2 Stays 
Private Limited

Anand 
Bajpai(P)

lawlegal2020@
yahoo.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner Name 
VS Respondent 
Name

Advocate 
Mobile Number

Advocate email 
ID

Date of e-
Payment of 
Court Fees

25 SH. SANDEEP YADAV South

Commercial 29-08-2024 9899183292 04-06-2024

Commercial 29-08-2024 9910808470 06-06-2024

Commercial 29-08-2024 14-08-2024

Commercial 31-08-2024 9818823289 24-08-2024
26 South

Commercial 01-08-2024 9968888021 23.07.2024

Commercial 05-08-2024 9810197621 01.08.2024

Commercial 05-08-2024 9810566116 01.08.2024

Commercial 07-08-2024 9810618195 02.08.2024

Commercial 07-08-2024 9818218885 02.08.2024

Commercial 08-08-2024 9810343732 21.05.2024

Commercial 08-08-2024 9810132015 31.07.2024

Commercial 08-08-2024 9810132015 31.07.2024

Commercial 08-08-2024 9810132015 31.07.2024

Commercial 08-08-2024 9810132015 31.07.2024

Commercial 13-08-2024 9643680913 04.07.2024

17, New Court 
Block-I

CS 
(COMM)/414/2024

Alpex Exim Pvt 
Ltd Vs OC 
Sweaters LLP

Shivaang 
Gupta(P)

shivaang@verbi
slegal.co.in, 
office@verbisle
gal.co.in

17, New Court 
Block-I

CS 
(COMM)/413/2024

COMPETENT 
VIDHYUT 
POWER TOWER 
PVT LTD Vs SEW 
INFRASTRUCTU
RE LTD

Krishna 
Kumar 
Singh(P)

advocatekksing
h@gmail.com

17, New Court 
Block-I

CS 
(COMM)/412/2024

State Bank Of 
India Vs M/s 
Arora Tele Points

Ranjay 
Kumar 
Sinha(P)

9811255673/ 
9718814471

advocateslnlia
@rediffmail.co
m

17, New Court 
Block-I

CS 
(COMM)/418/2024

MANASH 
LIFESTYLE 
PRIVATE 
LIMITED Vs SP 
LIFECARE

NAGESHW
AR 
KUMHAR(P
)

info@deyandku
mhar.com

SH. SANJEEV KUMAR 
SINGH, COMMERCIAL 
COURT.

29, New Court 
Block-II

CS 
(COMM)/365/2024

Vinod Gupta Vs 
Nira Hospitality 
Llp

Bishwajit 
Kumar 
Shahi(P),

advaakashtripat
hi@gmail.com

29, New Court 
Block-II

CS 
(COMM)/369/2024

UNION BANK 
OF INDIA Vs 
RACHNA 
BANSAL

ADITYA 
PARASHAR
(P),

jitendragargadv
@gmai.com

29, New Court 
Block-II

CS 
(COMM)/370/2024

RAMKESH Vs 
MUNICIPAL 
CORPORATION 
OF DELHI

Vikas 
Sharma(P),

advocatevikass
harma1@gmail.
com

29, New Court 
Block-II

CS 
(COMM)/375/2024

Union Bank of 
India Vs Vinita 
Singhal

Arvind 
Sinha(P),

arvindsinha1@g
mail.com

29, New Court 
Block-II

CS 
(COMM)/376/2024

PUBLIC 
CLOTHING PVT 
LTD Vs MS RDSS 
FEB PVT LTD

manish 
kaushik(P),

manishkaushik.
law@gmail.com

29, New Court 
Block-II

CS 
(COMM)/377/2024

State Bank Of 
India Vs Jai 
Kishore

KAMLESH 
KUMAR 
SINGH(P),

ksingh1123@re
diffmail.com

29, New Court 
Block-II

CS 
(COMM)/378/2024

Patanjali Foods 
Limited Vs 
Sidarth Ashok 
Agrawal

SUDARSHA
N 
BANSAL(P),

legal@unitedwo
rld.co.in

29, New Court 
Block-II

CS 
(COMM)/379/2024

Patanjali Ayurved 
Limited Vs 
Adarsh Agarwal

SUDARSHA
N 
BANSAL(P),

legal@unitedwo
rld.co.in

29, New Court 
Block-II

CS 
(COMM)/380/2024

Patanjali Ayurved 
Limited Vs 
Fakeer Chand 
Agrawal

SUDARSHA
N 
BANSAL(P),

legal@unitedwo
rld.co.in

29, New Court 
Block-II

CS 
(COMM)/381/2024

Patanjali Ayurved 
Limited Vs 
Rishabh Jain

SUDARSHA
N 
BANSAL(P),

legal@unitedwo
rld.co.in

29, New Court 
Block-II

CS 
(COMM)/387/2024

STATE BANK OF 
INDIA Vs 
KARUNAKAR K

RANI  
BHARDWA
J(P),

rbhardwajassoc
iate@gmail.co
m



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner Name 
VS Respondent 
Name

Advocate 
Mobile Number

Advocate email 
ID

Date of e-
Payment of 
Court Fees

26 South

Commercial 23-08-2024 9811667456 16.08.2024

Commercial 23-08-2024 8586834657 14.08.2024

Commercial 29-08-2024 9219701292 30.07.2024

Commercial 31-08-2024 9999328572 12.08.2024
27 South

nil
28

nil
29

14

01/08/24 9810021846 45342

02/08/24 9911003963 45496

03/08/24 8750618722 45426

03/08/24 8750618722 45426

03/08/24 8750618722 45426

03/08/24 9718909886 45479

07/08/24 9810144127 N/A 44568

16-08-2024 7838468201 45195

16-08-2024 7838468201 45195

SH. SANJEEV KUMAR 
SINGH, COMMERCIAL 
COURT.

29, New Court 
Block-II

CS 
(COMM)/404/2024

WHOLESOME 
NUTRITION LLP 
Vs CALCIO 
RESTAURANTS 
PRIVATE 
LIMITED

DHURJATI 
VERMA(P),

anandattorneys
@gmail.com

29, New Court 
Block-II

CS 
(COMM)/405/2024

ONKAR 
INVESMENTS 
PVT LTD 
THROUGH ITS 
DIRECTOR SHRI 
JAGANNATH 
ARORA Vs 
NIKHIL GUPTA 
AND ORS

RISHABH 
GUPTA(P),

rishabhgupta.la
wyer@gmail.co
m

29, New Court 
Block-II

CS 
(COMM)/417/2024

CANARA BANK 
Vs KAILASH 
SINGH

FAHAD 
KHAN(P),

fahadadvocatek
han@gmail.co
m

29, New Court 
Block-II

CS 
(COMM)/419/2024

Jayashri Gayatri 
Food Products 
Private Limited 
Vs Sterling Agro 
Industries Private 
Limited

Devmani 
Bansal(P),

devmanibansal
25@gmail.com

SH. LOKESH KUMAR 
SHARMA, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SH. LAL SINGH, DISTRICT 
JUDGE

SOUTH-
EAST

MS. NEELAM SINGH, 
DISSTRICT JUDGE

SOUTH-
EAST

RECOVERY 
SUIT

CS/COMM/2945/2
024

STATE BANK OF 
INDIA VS. 
MUKESH 
KUMAR VERMA

RAJEEV 
SAGAR

SAGARANDSA
GAR@LINE.CO
M

CS/COMM/2948/2
024

RAVI SHANKAR 
PAL VS. 
ASHUTOSH 
KUMAR

SAROJ 
KUMAR 
MOHANTY

SKMOHANTYL
EGAL@GMAIL
.COM

CS/COMM/2955/2
024

BHUSHAN 
DEALMARK 
PVT. LTD. VS. 
M/S RAJAN 
CONSTRUCTION
S

HIMANSHU 
GARG

SSWANIASSOC
IATES@GMAIL
.COM

CS/COMM/2954/2
4

BHUSHAN 
DEALMARK 
PVT. LTD. 
VS.GANNON 
DUNKERLY AND 
CO. LTD.

HIMANSHU 
GARG

SSWANIASSOC
IATES@GMAIL
.COM

CS/COMM/2953/2
4

BHUSHAN 
DEALMARK 
PVT. LTD. 
VS.VARIOUS 
INFRA & 
RESEARCH PVT. 
LTD.

HIMANSHU 
GARG

SSWANIASSOC
IATES@GMAIL
.COM

CS/COMM/2952/2
4

CANARA BANK 
VS. ADARSH 
PAL SINGH

KUMAR 
VISHWAJE
ET

ADV.VISHWAJ
EET@GMAIL.C
OM

CS/COMM/3587/2
4

M/S ZASFA 
PACKAGING VS. 
NARESH 
CHAND JAIN

MUKESH 
GUPTA

CS/COMM/3600/2
4

M/S PARIJAT 
INDUSTRIES VS. 
CHANDU 
ESWARA RAO

H.S. 
DHILLON

HSDHILLON2
002@GMAIL.C
OM

CS/COMM/3599/2
4

M/S PARIJAT 
INDUSTRIES VS. 
BHAWANAM 
CHANDRASHEK
RA REDDY

H.S. 
DHILLON

HSDHILLON2
002@GMAIL.C
OM



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner Name 
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Advocate 
Mobile Number

Advocate email 
ID

Date of e-
Payment of 
Court Fees

29

14

23-08-2024 8896932838 45519

ARBITRATION

OMP/COMM/72/2431-08-2024 S.K. SINGH 9811101773 N/A N/A

OMP/COMM/72/2431-08-2024 S.K. SINGH 9811101773 N/A N/A
30 SH. AJAY KUMAR JAIN

20

01.08.2024 8010322614 23.07.2024

06.08.2024 9312046733 01.08.2024

07.08.2024 9810075779 05.08.2024

13.08.2024 9818365119 10.08.2024

20.08.2024 9810343732 20.06.2024

21.08.2024 9911138799 05.08.2024

22.08.2024 8800784740 24.07.2024

30.08.2024 919646909847 22.08.2024

30.08.2024 9999671955 28.08.2024

14.08.2024 9810264114 12.08.2024
31 MS. ANU GROVER BALIGA

21

03-08-2024 9654737306

--

03-08-2024 9810016199

7/20/24

MS. NEELAM SINGH, 
DISSTRICT JUDGE

SOUTH-
EAST

RECOVERY 
SUIT

CS/COMM/3627/2
4

SBI VS. MOHD. 
AARIF

SUCHITA 
DIXIT

AGNIHOTRISU
CHITA@GMAI
L.COM

SHAILENDRA 
DATT RATURI 
VS. M/S SM 
FINLEASE LTD.

SHAILENDRA 
DATT RATURI 
VS. M/S SM 
FINLEASE LTD.

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/2938/202
4

BALAJI 
ENTERPRISES 
Vs ZESTHA 
PROJECTS PVT 
LTD

Preeti 
kumari(P),

amreshllm@gm
ail.com 

Commercial 
Suit

CS 
(COMM)/2961/202
4

STATE BANK OF 
INDIA Vs ANIL 
KUMAR GARG

rajendra 
yadav(P),

yadavrazen@g
mail.com

Commercial 
Suit

CS 
(COMM)/2965/202
4

M/S PREMIER 
GREEN 
INNOVATIONS 
PVT LTD Vs 
SAROJ KUMARI

Sanjeev 
Gupta(P),

sanjeevgupta91
7Tgmail.com

Commercial 
Suit

CS 
(COMM)/3589/202
4

STATE BANK OF 
INDIA Vs ANIL 
KUMAR GARG

VARUN 
CHANDIOK
(P),

chambersofvar
unchandiok@g
mail.com

Commercial 
Suit

CS 
(COMM)/3608/202
4

STATE BANK OF 
INDIA Vs 
RAHUL 
SHARMA

KAMLESH 
KUMAR 
SINGH(P),

ksingh1123@re
diffmail.com

Commercial 
Suit

CS 
(COMM)/3613/202
4

DEVENDER 
KUMAR 
SHARMA Vs 
KEDARNATH

Tej 
Narain(P),

teJnarainad\/o
cate@gma1. 
com 

Commercial 
Suit

CS 
(COMM)/3621/202
4

STATE BANK OF 
INDIA Vs 
LAUHARE 
SINGH

Dharmendra 
Singh(P),

shubhi1673@g
mail.com

Commercial 
Suit

CS 
(COMM)/3637/202
4

HOTELBEDS 
SLU Vs HI 
DESTINATION 
MANAGEMENT 
PRIVATE 
LIMITED

Kartikey 
Nayyar(P),

bharvi.thakur@
icul.in

Commercial 
Suit

CS 
(COMM)/3636/202
4

M/S PARAS 
MARKETING Vs 
M/S MARKKETO 
RETAILER

ONKAR 
PANDEY(P),

onkarpandeybh
u@gmail.com

Commercial 
Suit

CS 
(COMM)/3591/202
4

JAMIA MILLIA 
ISLAMIA 
UNIVERSITY Vs. 
M/S CAFE 
DRAWING 
ROOM

Pritish 
Sabharwal

pritishsabharw
al1@gmail.com

SOUTH-
EAST

Execution 
Petition

EXECUTION 
(COMM)/191/2024

Homeshree 
Housing Finance 
Limited Vs Arif 
Malik and anr

Nidhi 
Saini(P),

nidhisaini0103
@gmail.com

Commercial 
Suit

CS 
(COMM)/2950/202
4

Mujeeb Khalique 
Vs M/s Nice 
Frame Private 
Limited

FEROZE 
AHMAD(P),

FEROZEHMD
@GMAIL.COM
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Advocate 
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Advocate email 
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Court Fees

31 MS. ANU GROVER BALIGA

21

05-08-2024 800784740

7/19/24

07-08-2024 8896932838

8/3/24

Arbitration 07-08-2024 9711666059

7/30/24

07-08-2024 9650682928

8/2/24

09-08-2024 9810199352

14-08-2024 9811255673

7/1/24

14-08-2024 9999346557

7/22/24

14-08-2024 9899617989

7/31/24

14-08-2024 7007302958

8/6/24

16-08-2024 9560205151

7/20/24

20-08-2024 9560205151

7/20/24

21-08-2024 991087937

5/2/24

21-08-2024 9873377373

8/14/24

23-08-2024 9711747766

7/4/24

23-08-2024 8896932838

8/15/24

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/2960/202
4

State Bank Of 
India Vs Ms Anita

Dharmendra 
Singh(P),

NOT 
MENTIONED

Commercial 
Suit

CS 
(COMM)/2968/202
4

State Bank of 
India Vs Arvind 
Kumar

Suchita 
Dixit(P),

AGNIHOTRISU
CHITA@GMAI
L.COM

OMP 
(COMM)/67/2024

M/s TAK 
TECHNOLOGIES 
PVT LTD Vs M/S 
DIGIFY 
ENGINEERING 
PVT LTD

Abhijeet 
Swaroop(P),

ABHIJEET.SW
AROOP@THE
GUILD.CO.IN

Commercial 
Suit

CS 
(COMM)/2969/202
4

GANT AB AND 
ANR Vs ASHOK 
KUMAR AND 
ORS

Shravan 
Bansal(P),

UNITEDMARK
@UNITEDAND
UNITED.COM

Commercial 
Suit

CS 
(COMM)/3585/202
4

Bonetti SRL Vs 
M/S R S 
ENTERPRISES 
AND ANR

md 
zunaid(P),

OFFICETPSKA
NG@GMAIL.C
OM

Not yet filed, 
time sought

Commercial 
Suit

CS 
(COMM)/3596/202
4

State Bank Of 
India Vs M/S K D 
Sales Corporation

Ranjay 
Kumar 
Sinha(P),

LEGALOCRAT
ES@GMAIL.CO
M

Commercial 
Suit

CS 
(COMM)/3595/202
4

Ms Nishi Mehra 
Vs M/s Wtc 
Noida 
Development 
Company Private 
Limited

Nipun 
Katyal(P),

ADB.NIPUNKA
TYAL@GMAIL.
COM

Commercial 
Suit

CS 
(COMM)/3594/202
4

Indospirit 
Beverages Pvt Ltd 
Vs M/S Ten to 
Ten 
Departmental 
store and Anr

Girish 
Bhardwaj(P)
,

ANAND.JHA@
ASJLEGAL.IN

Commercial 
Suit

CS 
(COMM)/3593/202
4

Sushil Kumar Vs 
Mr Bittoo Sondhi

Ajay Kumar 
Yadav(P),

AJAYYADUVA
NSHI12@GMA
IL.COM

Commercial 
Suit

CS 
(COMM)/3601/202
4

Tanpreet Singh 
Kohli Vs Rajeev 
Ranjan Shukla

Pranav 
Proothi(P),

MAIL@UTKAS
SOCIATES.CO
M

Commercial 
Suit

CS 
(COMM)/3609/202
4

Tanpreet Singh 
Kohli Vs Saket 
Infradevelopers 
Private Limited

Pranav 
Proothi(P),

MAIL@UTKAS
SOCIATES.CO
M

Execution 
Petition

EXECUTION 
(COMM)/215/2024

JAIVEER SINGH 
Vs M/S JHS 
SVENDGAARD 
LABORATORIES

JITESH 
VIKRAM 
SRIVASTAV
A(P),

NOT 
MENTIONED

Commercial 
Suit

CS 
(COMM)/3614/202
4

DHARAM PAL 
Vs ICICI 
LOMBARD 
GENERAL 
INSURANCE 
COMPANY LTD

Vipin  
Chaudhary(
P),

VIPINCHAUD
HARY28@GM
AIL.COM

Execution 
Petition

EXECUTION 
(COMM)/219/2024

DES RAJ SETHI 
Vs VIKAS AND 
ORS

KAMAL 
SETHI(P),

ADVOCATEKA
MALSETHI@G
MAIL.COM

Commercial 
Suit

CS 
(COMM)/3624/202
4

State Bank of 
India Vs Lance 
Naik Krishna 
Nand Sinmgh @ 
Krishnanand 
Singh

Suchita 
Dixit(P),

AGNIHOTRISU
CHITA@GMAI
L.COM



Court District Court Room Case Type Case Number Advocate
No.
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Advocate 
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Advocate email 
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Payment of 
Court Fees

31 MS. ANU GROVER BALIGA

21

23-08-2024 9811143754

7/20/24

23-08-2024 9719610497

13/0/24

Misc DJ/662/2024 27-08-2024 9853058300

5/3/24

32 SH. BHUPESH KUMAR 

22

30-08-2024 9871343259 --

28-08-2024 7011678591 -- 31.05.2024

22-08-2024 8800784740 -- 24.07.2024

21-08-2024 8896932838 15.08.2024

21-08-2024 9873762803 17.08.2024

20-08-2024 9999570916 15.07.2024

14-08-2024 9953689591 06.08.2024

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/3625/202
4

RAVINDER 
SIWACH Vs 
HARDIK KAUL

MANIT 
MOORJANI
(P),

MOORJANICH
AMBERS@GM
AIL.COM

Commercial 
Suit

CS 
(COMM)/3626/202
4

M/s VGAMAA 
SERVICES 
PRIVATE 
LIMITED Vs SRS 
LIVE 
TECHNOLOGIES 
PRIVATE 
LIMITED

Upendra 
Kumar 
Nagar(P),

UPENDRANAG
AR.92@GMAIL
.COM

Miscellaneous 
Application

M/S Alankar 
Sales Corporation 
Vs M/S Valeda 
Herbal Private 
Limited

Vivek 
Jaiswal(P),

info@eloquence
legal.com, 

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/3634/202
4

PALLADIUM 
SAFETY 
SOLUTIONS 
PVT. LTD. Vs 
IMPEX FIRE 
SAFETY 
ENGINEERS

Sheepali 
Patial

contact@savant
jurist.com

Commercial 
Suit

CS 
(COMM)/3630/202
4

RM 
COMPONENTS 
PVT. LTD. Vs 
NAVDEEP 
SINGH AND 
ORS.

SANJEEV 
KUMAR

Commercial 
Suit

CS 
(COMM)/3617/202
4

STATE BANK OF 
INDIA Vs MR. 
NAGENDER 
SINGH

Dharmendra 
Singh

Commercial 
Suit

CS 
(COMM)/3610/202
4

STATE BANK OF 
INDIA Vs SHRI 
SUMIT

Suchita 
Dixit

agnihotrisuchit
a@gmail.com

Commercial 
Suit

CS 
(COMM)/3611/202
4

ASMA SHAW Vs 
ISRANI 
BUILDWELL 
PVT. LTD. AND 
ORS.

Mustafa 
Alam

Yashimasharma
14@;mail.com 

Commercial 
Suit

CS 
(COMM)/3604/202
4

NAURASFRESH 
CONSUMER 
INDIA PVT. LTD. 
Vs FRANCORP 
ADVISERS PVT. 
LTD. manoj pathy

MANOJ.PATH
Y@GMAIL.CO
M

Commercial 
Suit

CS 
(COMM)/3590/202
4

SAURABH 
GUPTA Vs 
SHEOPALS PVT. 
LTD.

MANAV 
KUMAR 
DIVYA 
KUMAR 
VATSAL 
KUMAR

info@kandkass
ociates.in 
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Advocate 
Mobile Number

Advocate email 
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Payment of 
Court Fees

32 SH. BHUPESH KUMAR 

22

07-08-2024 9811210962 29.07.2024

02-08-2024 9810621272 29.07.2024

02-08-2024 9312046733 25.07.2024
33 13-08-2024 9810337151 10-08-2024

09-08-2024 9354178627 20-06-2024

07-08-2024 9811210962 29-07-2024

03-08-2024 9818509714 --- 29-07-2024

01-08-2024 8287372096 09-07-2024

01-08-2024 9643867018 29-07-2024

34 30 CS (COMM) 2939/2024 01.08.2024 8860211682 30.07.2024

CS (COMM) 3605/2024 17.08.2024 9818061242 13.08.2024

35

nil

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/2963/202
4

M/S V. 
AUTOMAT AND 
INSTRUMENTS 
PVT. LTD. Vs 
PARKSONS 
ENGINEERING 
COMPANY PVT. 
LTD.

parminder 
singh goindi

psgoindi@gmai
l.com 

Commercial 
Suit

CS 
(COMM)/2941/202
4

BENTLEY 
SYSTEMS Vs MR. 
PVGD. PRASAD 
REDDY Aarshia Behl

aarshia@saikris
hnaassociates.c
om

Commercial 
Suit

CS 
(COMM)/2942/202
4

M/S UNION 
BANK OF INDIA 
Vs SHRI MANOJ 
KUMAR JHA

rajendra 
yadav

yadavrazen@g
mail.com

MS. NEERA BHARIHOKE, 
DISTRICT 
JUDGE(COMMERCIAL COURT)

Commercial 
Suit

CS 
(COMM)/3588/202
4

M/S SAGE 
TECHNOLOGIES 
PVT. LTD. Vs 
M/S SHREE 
BAIDYANATH 
AYURVED 
BHAWAN PVT. 
LTD.

Jitender 
Kumar

keshrik@yahoo
.com

Commercial 
Suit

CS 
(COMM)/2970/202
4

M/S ENSURE 
INNOVATIONS 
PVT. LTD. AND 
ORS. Vs M/S 
DEVYANI FOOD 
INDUSTRIES 
LTD.

BALKRISH
AN 
SHARMA

legal@euronov
aindia.com

Commercial 
Suit

CS 
(COMM)/2967/202
4

M/S V. 
AUTOMAT AND 
INSTRUMENTS 
PVT. LTD. Vs 
GMW PVT. LTD.

parminder 
singh goindi

psgoindi@gmai
l.com 

Commercial 
Suit

CS 
(COMM)/2943/202
4

DISHA RASTOGI 
Vs ACCELERATE 
PRODUCTX  
VENTURES PVT. 
LTD.

Sidharth 
Joshi

Commercial 
Suit

CS 
(COMM)/2935/202
4

M/S CREDDENE 
HEALTHCARE 
PVT. LTD. Vs 
ALL INDIA 
INSTITUTE OF 
MEDICAL 
SCIENCES

MOHIT 
PANCHAL

advocate. 
mohitpanchal 
@gmail.com 

Commercial 
Suit

CS 
(COMM)/2936/202
4

MANISH 
SACHDEVA Vs 
SHORYA 
MERCANTILE 
PVT. LTD.

Manish 
Kumar

manish@xande
rlegalsolutions.
com

Ms. Nirja Bhatia, LD. 
DISTRICT JUDGE 
(COMMERCIAL   COURT-
07)Digital SOUTH-EAST, 
SAKET COURT

SOUTH-
EAST

M/S Balaji 
Enterprises Vs 
M/S KUS Plast 
India Pvt Ltd 

Utkarsh 
Gupta

utkarshlegal96@gmail.com

Bentley System 
India Pvt Ltd Vs 
Anshuman 
Mukherjee

Aarshita 
Behl

aarshia@saikrishnaassociates.com

SH. RAJ KUMAR 
TRIPATHI, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SOUTH-
EAST

mailto:utkarshlegal96@gmail.com
mailto:aarshia@saikrishnaassociates.com


Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner Name 
VS Respondent 
Name

Advocate 
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36 EAST

209 RECOVERY 224/2024 06-08-2024 V.S. DUBEY ... .- 03-08-2024

209 RECOVERY 233/2024 16-08-2024 ... .- 12-08-2024

209 RECOVERY 238/2024 21-08-2024 VIKAS ... .- 14-08-2024

209 RECOVERY 243/2024 27-08-2024 ... .- 22-08-2024
37 EAST

101 CS COMM 242/2024 27-08-2024 9910568669 23-08-2024

101 CS COMM 245/2024 27-08-2024 9818307300 - 18-08-2024

101 CS COMM 247/2024 27-08-2024 S& LEGAL 9999397965 26-08-2024
38

CS(COMM) 78/2024 02.08.2024 9811056243 29.07.2024

CS(COMM) 79/2024 09.08.2024 05.08.2024

CS(COMM) 82/2024 20.08.2024 9810684729 28.02.2024

CS(COMM) 83/2024 21.08.2024 9313362890 07.08.2024
39

02-08-2024 45504

02-08-2024 45504

05-08-2024 45505

06-08-2024 BABITA(P), 18-07-2024

SH. PITAMBER DUTT, DISTRICT 
JUDGE (COMMERCIAL COURT)

M/S SANYA 
EXIM PVT.LTD. 
VS. MODH. 
FULFAM

PUNJAB 
NATIONAL 
BANK VS. ANUJ 
JAIN

ANAND 
RISHAB

NAVIN 
KHANDELWAL 
VS. M/S 
DHARAMRAJ 
CONSTACTS 
INDIA PVT. LTD.

RISHAB ANAND 
CHAUHAN VS. 
ARBIT SAFETY 
ENGINEERING 
SOLUTION (P) 
LTD.

AKASH 
SONKAR

MS. RUBY ALKA GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

BANK OF 
BARODA VS 
SULTANA

JOSHI & 
ASSOCIATE
S

ADVUMESHJO
SHI@GMAIL.C
OM

PUNJAB 
NATIONAL 
BANK VS AS 
ENTERPRISES

SAYAK 
BANDY 
OPADHYAY 
& PALLAVI 
NIRMAL

RICH CREDIT 
FINANCE PVT. 
LTD. VS AVYUKT 
WORKS & 
SERVICES PVT. 
LTD.

S.N.LEGALLA
WFIRM@GMA
IL.COM

SH. SANJEEV KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL)-
01

North-
East

201, New 
Building KKD

Paro Muthreja Vs 
Randhir Kumar 
Jha

SURESH 
SHARMA

suresh.sharma1
2@yahoo.in

Mohd Idrees Vs 
Deeps 
Manniquins

VARUN 
GUPTA 842077 27332_ 

advocatevarun8
4@gmail.com

Yuwa Evam 
Samaj Vikas 
Samiti Through 
Its President 
Ashish Goyal Vs 
Vishad Edutech 
Pvt Ltd Through 
Its Director 
Vishal Jindal

S.K 
BALIYAN

vishadedutechp
vt.ltd

RAMANDEEP 
SINGH Vs 
HARMEET 
SINGH

NARENDER 
BHANDARI

bhandari2009
@gmail.com

SH. BRIJESH KUMAR 
GARG, DISTRICT JUDGE, 
COMMERCIAL COURT

SHAHD
ARA

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/416/2024

Reyansh 
International 
Private Limited 
Through Its 
Director Rajeev 
Jain Vs Sohan 
Puri Proprietor 
Of Satyam Cable 
Industries

Deepak 
Singh 
Thakur(P),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/415/2024

Reyansh 
International 
Private Limited 
Through Its 
Director Rajeev 
Jain Vs Rakesh 
Rajput Propreitor 
Of Jp Enterprises

Deepak 
Singh 
Thakur(P),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/423/2024

ROHTASH 
KUMAR AND 
ORS Vs M/S K3S 
SECURITY AND 
ALLIED 
SERVICES 
PRIVATE 
LIMITED

Sagar 
Mishra(P),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/424/2024

PARITOSH JAIN 
Vs HOUSE OF 
DIAGNOSTIC 
HEALTH CARE 
PVT LTD
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Advocate 
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Advocate email 
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39

09-08-2024 45502

09-08-2024 06-08-2024

17-08-2024 45513

24-08-2024 45524

29-08-2024 45526

31-08-2024 45531
40

ROOM NO 208 COMMERCIAL 05-08-2024 29.07.2024

ROOM NO 208 COMMERCIAL 07-08-2024 24.04.2024

ROOM NO 208 COMMERCIAL 13-08-2024 01.07.2024

ROOM NO 208 COMMERCIAL 13-08-2024 27.04.2024

ROOM NO 208 COMMERCIAL 13-08-2024 24.07.2024

ROOM NO 208 COMMERCIAL 20-08-2024 02.08.2024

ROOM NO 208 COMMERCIAL 20-08-2024 10.06.2024

ROOM NO 208 COMMERCIAL 20-08-2024 10.06.2024

ROOM NO 208 COMMERCIAL 23-08-2024 14.08.2024

SH. BRIJESH KUMAR 
GARG, DISTRICT JUDGE, 
COMMERCIAL COURT

SHAHD
ARA

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/428/2024

M K TECH AND 
ALLIED 
SERVICES Vs 
RAYBAN FEEDS 
AND 
HATCHERIES 
PVT LTD AND 
ANR

Sachin 
Verma(P),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/429/2024

Nitin Kumar 
Dahlan Vs 
Abhinav Jain 
Proprietor of Shri 
Nandi Trading 
Agency SNT 
Agency

Sushant  
Mukund(P),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/442/2024

PRV ALLOYS 
LLP Vs 
Metomatic 
Industries Private 
Limited

Kshitij 
Paliwal(P),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/448/2024

Suresh Kumar 
Sharma Vs Akshit 
Jain

Vikas 
Bhatia(P),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/452/2024

PANKAJ 
SACHDEVA Vs 
DEEPAK GOYAL 
(HUF)

Sidhant 
Dhingra(P),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/456/2024

M/S AYUSHI 
DENIM LLP Vs 
M/S KARAN 
GARMENTS

ADV 
RASHIKA 
VED(P),

MS. KIRAN BANSAL, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

SHAHD
ARA

CS 
(COMM)/422/2024

Matrix Interiors 
and Consultants 
through its 
Proprietor Parul 
Jain Vs IITIAN 
Chacha i30 
Private Limited

Aarzu 
Khattar(P),

CS 
(COMM)/425/2024

Manish Goyal Vs 
Dipco Enterprises

shivam deep 
singh(P),

CS 
(COMM)/433/2024

Mukesh Agarwal 
Vs Susheel 
Kumar Gupta

Shreshth 
Jain(P),

CS 
(COMM)/432/2024

Spark Peripheral 
Vs TANISHKA 
HEALTHCARE

SANJAY 
JAIN(P),

CS 
(COMM)/431/2024

Sh  Ramesh 
Chand Sharma Vs 
Sh  Raj Kishore 
Sah and Anr

Subhash 
Chandra 
Lochakia(P),

CS 
(COMM)/446/2024

Canara Bank Vs 
Jai Mata Di 
Goods Carrier

KRISHAN 
KUMAR(P),

CS 
(COMM)/445/2024

Shashi Gulati Vs 
Shalini Gola

Satish 
Choudhary(
P),

CS 
(COMM)/444/2024

Monika Gulati Vs 
Shalini Gola

Satish 
Choudhary(
P),

CS 
(COMM)/447/2024

M/S KAPUR 
GRAPHICS PVT 
LTD Vs 
DHARAM VEER 
SINGH 
CHAUHAN

KAPIL 
DUA(P),
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40

ROOM NO 208 COMMERCIAL 27-08-2024 23.08.2024

ROOM NO 208 COMMERCIAL 30-08-2024 28.08.2024

ROOM NO 208 COMMERCIAL 30-08-2024 12.08.2024

ROOM NO 208 COMMERCIAL 30-08-2024 12.08.2024

ROOM NO 208 COMMERCIAL 31-08-2024 28.08.2024
41 SH. SURENDER S. RATHI

COMMERCIAL 01-08-2024 31-07-2024

COMMERCIAL 02-08-2024 01-08-2024

COMMERCIAL 05-08-2024 01-08-2024

COMMERCIAL 14-08-2024 07-08-2024

COMMERCIAL 16-08-2024 09-08-2024

COMMERCIAL 16-08-2024 07-08-2024

COMMERCIAL 29-08-2024 21-08-2024
42

C No 304 COMMERCIAL 01-08-2024 9891206567 29-07-2024

C No 304 COMMERCIAL 02-08-2024 9811445512 - 22-10-2018

C No 304 COMMERCIAL 03-08-2024 ATUL SAHI 9873355153 22-03-2024

MS. KIRAN BANSAL, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

SHAHD
ARA

CS 
(COMM)/449/2024

Anil Kumar 
Senior Citizen Vs 
MAYASHEEL 
RETAIL INDIA 
LTD

Inderjeet 
Singh(P),

CS 
(COMM)/455/2024

Anita Kapoor Vs 
O K Steel 
Products

MORDHWA
J 
TIWARI(P),

CS 
(COMM)/454/2024

yogesh Vs ajit 
kumar

Gaurav 
sharma(P),

CS 
(COMM)/453/2024

vimlesh Vs ajit 
kumar

Gaurav 
sharma(P),

CS 
(COMM)/457/2024

SHIV KUMAR 
GANDHI Vs 
MAYASHEEL 
RETAIL INDIA 
LIMITED

Manish 
Kumar(P),

Shahdar
a

303, New Court 
Building

CS 
(COMM)/414/2024

Tarun Kumar 
Goyal Vs SB Sales 
Corporation

Dhruv 
Goyal(P),

303, New Court 
Building

CS 
(COMM)/413/2024

Lakha Ram 
Sharma 
Proprietor Of 
Kundan Cable 
(india) Vs 
Rajeshwar cable

MAHESH 
KUMAR 
MIGLANI(P
),

303, New Court 
Building

CS 
(COMM)/421/2024

PUNJAB 
NATIONAL 
BANK Vs 
HIMANSHU 
GOYAL

Sanjay 
Kumar(P),

303, New Court 
Building

CS 
(COMM)/435/2024

M/S CAPITAL 
PLASTIC HOUSE 
THROUGH ITS 
AR Vs M/S 
HINDUSTAN 
INDUSTRIES 
THROUGH ITS 
PROPRIETOR

KRISHANA 
KUMAR 
SINGH(P),

303, New Court 
Building

CS 
(COMM)/440/2024

THE 
MAHARISHI 
PARSHU RAM 
COOP (U) T AND 
C  SOCIETY LTD 
Vs KISHORE 
KUMAR

Praveen  
Kumar 
Sharma(P),

303, New Court 
Building

CS 
(COMM)/441/2024

SANJAY KUMAR 
TULSIYAN Vs 
CARGO 
MOTORS

Tarun 
kumar(P),

303, New Court 
Building

CS 
(COMM)/450/2024

M/S SK 
ENGINEERING 
WORKS Vs M/S 
NIPUN 
APPLIANCES

SOBAN 
SINGH 
RAWAT(P),

Sh. Pawan Kumar Matto 
DJ (COMM-04)

Shahdar
a

CS 
(COMM)/411/2024

SUKHDEEP 
SINGH VS 
PERFECT 
VALUE MEGA 
MART INDIA 
PVT. LTD.

RADHEY 
LAL 
SHARMA

advocate 
radheylalsharm
a@gmail.com

CS 
(COMM)/417/2024

KANIKA 
AGGARWAL VS 
LALIT KUMAR 
GARG

SACHIN 
SINGHAL

CS 
(COMM)/418/2024

BANSAL 
ENTERPRISES 
VS ALZAN 
PHARMACEUTI
CALS PVT. LTD.

atulsahi@live.c
om
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C No 304 COMMERCIAL 03-08-2024 9213392006 29-07-2024

C No 304 COMMERCIAL 03-08-2024 9312400295 16-07-2024

C No 304 COMMERCIAL 07-08-2024 9871298532 03-06-2024

C No 304 COMMERCIAL 07-08-2024 9810521722 - 30-07-2024

C No 304 COMMERCIAL 12-08-2024 9873793171 31-07-2024

C No 304 COMMERCIAL 13-08-2024 SADIQ ALI 9871530480 12-08-2024

C No 304 COMMERCIAL 14-08-2024 9810248506 - 06-08-2024

C No 304 COMMERCIAL 14-08-2024 9811106159 13-08-2024

C No 304 COMMERCIAL 14-08-2024 9811106159 13-08-2024

C No 304 COMMERCIAL 14-08-2024 9810662291 13-08-2024

C No 304 COMMERCIAL 28-08-2024 9810771783 13-08-2024

C No 304 COMMERCIAL 30-08-2024 8700925528 28-08-2024

C No 304 COMMERCIAL 30-08-2024 9810168405 27-08-2024

C No 304 COMMERCIAL 05-08-2024 9811330059 -

C No 304 COMMERCIAL 21-08-2024 7011896266 - -

Sh. Pawan Kumar Matto 
DJ (COMM-04)

Shahdar
a

CS 
(COMM)/419/2024

M/S WALTRON 
METAL 
INDUSTRIES 
PVT. LTD. VS 
M/S METAL 
PRODUCTS 

MOHAR 
SINGH

advmoharsingh
.k10@gmail.co
m

CS 
(COMM)/420/2024

UNION BANK 
OF INDIA VS 
MADHU

ARUN 
KUMAR 
SHUKLA

arunkumarshuk
la7@gmail.com

CS 
(COMM)/426/2024

SAM INDIA 
BUILTWELL 
PVT. LTD. VS 
HERMAN 
EXPORTS AND 
IMPORTS

ARJUN D. 
SINGH

adv.arjundsing
h@gmail.com

CS 
(COMM)/427/2024

ASHA RANI VS 
SUKHDEEP 
SINGH

J.K. 
CHAWLA

CS 
(COMM)/430/2024

INDIAN BANK 
VS RITU JIAN

JASDEV 
SINGH

jaslawyer@redi
ffmail.com

CS 
(COMM)/434/2024

ACN 
INDUSTRIES 
PVT. LTD. VS 
HERMAN 
EXPORTS AND 
IMPORTS

sadiqchaudhary
1982@gmail.co
m

CS 
(COMM)/436/2024

GANPATI 
TRADERS VS 
MUNISH 
ANAND

RAJESH 
KUMAR 
SINGLA

CS 
(COMM)/437/2024

PARVEEN 
KUMAR VS 
LAXMI 
TRADERS & 
ANR.

ASHOK 
MAHAJAN

ashokmahajan7
9@gmail.com

CS 
(COMM)/438/2024

SURESH LATA 
VS LAXMI 
TRADERS

ASHOK 
MAHAJAN

ashokmahajan7
9@gmail.com

CS 
(COMM)/439/2024

SARTHAK 
ASSOCIATES VS 
MUNICIPAL 
CORPORATION 
OF DELHI

DEEPAK 
BHARDWA
J

deepakbhardwa
j_adv@yahoo.c
o.in

CS 
(COMM)/451/2024

SHAMA MOHD. 
VS KHETADAN

SONU 
KUMAR 
SURYAWAN
SHI

hashshaguffta@
gmail.com

CS 
(COMM)/458/2024

SONU JAIN VS 
AMIT JAIN

PIYUSH 
KATYAL

piyushkatyal98
@gmail.com

CS 
(COMM)/459/2024

CANARA BANK 
VS SUYASH 
SERVICES

REKHA 
RUSTAGI

rekharustagi@g
mail.com

Execution 
(Comm.)/155/2024

TIRUPATI 
DENIM VS 
SHREE JAI 
GURUDEV 
TEXTILE 
AGENCIES

KAPIL 
SINGHAL

kl8al2@gmail.c
om

Execution 
(Comm.)/167/2024

PARVESH 
GUPTA VS G M 
ENTERPRISES 

JASPREETS
INGH 
JUNEJA
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C No 304 COMMERCIAL 21-08-2024 9899327537 -

C No 304 COMMERCIAL 22-08-2024 -

C No 304 COMMERCIAL 24-08-2024 9958430361 -

C No 304 COMMERCIAL 28-08-2024 7011044935 -

C No 304 COMMERCIAL MISC DJ/581/2024 14-08-2024 9891490070 -

C No 304 COMMERCIAL MISC DJ/610/2024 23-08-2024 ANIL GOEL 9999904433 -

C No 304 COMMERCIAL 01-08-2024 9650747599 27-07-2024
43

nil
44 SH.VINOD YADAV

nil
45 North

nil
46

603 02.08.2024 9999330725 31.07.2024

603 03.08.2024 9999093893 22.07.2024

603 12.08.2024 9650133112 07.08.2024

603 13.08.2024 9643501636 05.08.2024

603 14.08.2024 9874195838 10.08.2024

Sh. Pawan Kumar Matto 
DJ (COMM-04)

Shahdar
a

Execution 
(Comm.)/168/2024

U S SALES 
AGENCY VS 
TECHNOKING 
DISTRIBUTORS

A 
VINASHKU
MAR TYAGI 

avinashtyagil@
yahoo.com

Execution 
(Comm.)/171/2024

SHUBHAM JAIN 
VS RAJENDRA 
KUMAR MALU

ADITYA 
JAIN

383953944,639
8892829 

 
Jain.adityaraj@
yahoo.com 

Execution 
(Comm.)/176/2024

NITISH JAIN VS 
NAYAB RAZA

RAM 
PRAKASH 
SONI

infodfrpslegalso
lution.com

Execution 
(Comm.)/184/2024

JYOTI VS 
SEEMA DEVI

PUSHPEND
RA

advocatepushpe
nder13@gmail 
Com

MEWA LAL VS 
BANK OF 
BARODA

SANJEEV 
KUMAR

sanjeevadvocat
e6@gmail.com

SHIV SHAKTI 
ENTERPRISES 
VS RAJESH

internationalleg
alnetwork@gm
ail.com

OMP(I) 
(COMM)/7/2024

SH. DEEPAK VS 
HDB FINANCIAL 
SERVICES LTD.

NEERAJ 
KUMAR 
DWIVEDI

poojakuhi12129
8@gmail.com

MS. PREETI AGARWAL 
GUPTA, DISTRICT JUDGE, 
(COMMERCIAL COURT)

North-
West

North-
West

SH. GORAKH NATH 
PANDEY, DISTRICT 
JUDGE (COMMERCIAL) 

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

SOUTH-
WEST

Commercial 
Suit

CS COMM. 
385/2024

STATE BANK OF 
INDIA VS VIKAS 
KUMAR 
RAJBHAR

SUNIL 
SEHRAWAT

DELHILAWYE
RS76@YAHOO.
CO.IN

Commercial 
Suit

CS COMM. 
386/2024

SAMSONITE IP 
HOLDING VS 
MD. ZAHIR

GAUTAM 
BHASIN

eludication.lega
l@outlook.com

Commercial 
Suit

CS COMM. 
390/2024

SNEH BIOTECH 
PRIVATE LTD. 
VS FLEBO.IN 
PRIVATE 
LIMITED

RISHI 
SOOD

Rishisoodadvoc
ate@gmail.com

Commercial 
Suit

CS COMM. 
393/2024

M/S JAK WOOD 
CRAFT V/S 
N.K.SALES

POONAM 
RINAL

Contact@Preleg
alhelps.com

Commercial 
Suit

CS COMM. 
394/2024

M/S MOGLI 
LABS(INDIA) 
PVT. LTD. VS 
M/S SB 
DESIGNS

TARUN 
VERMA

cstarunverma@
gmail.com
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603 14.08.2024 9874195838 09.08.2024

603 14.08.2024 9874195838 09.08.2024

603 14.08.2024 9874195838 13.08.2024

603 17.08.2024 9999306881 16.08.2024

603 17.08.2024 9718045538 14.08.2024

603 20.08.2024 9213905829 29.07.2024

603 21.08.2024 9911998109 12.08.2024

603 23.08.2024 9810078786 21.08.2024

603 23.08.2024 9810840045 30.07.2024

603 27.08.2024 9999837434 not provided 23.07.2024

603 30.08.2024 9810472854 14.01.2019

603 30.08.2024 9810197621 21.08.2024

603 30.08.2024 9810782793 27.07.2024

603 30.08.2024 9810910333 29.07.2024

603 31.08.2024 9910728882 03.04.2024

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

SOUTH-
WEST

Commercial 
Suit

CS COMM. 
395/2024

M/S MOGLI 
LABS (INDIA) 
PVT. LTD. VS 
M/S BABAL 
FASHION

TARUN 
VERMA

cstarunverma@
gmail.com

Commercial 
Suit

CS COMM. 
396/2024

M/S MOGLI 
LABS (INDIA) 
PVT. LTD. VS 
RITU MATHUR

TARUN 
VERMA

cstarunverma@
gmail.com

Commercial 
Suit

CS COMM. 
397/2024

M/S MOGLI 
LABS (INDIA) 
PVT. LTD. VS 
M/S ANJANEYA  
TRADING AND 
MANUFACTURI
NG CO.

TARUN 
VERMA

cstarunverma@
gmail.com

Commercial 
Suit

CS COMM. 
405/2024

CHAPTER 4 
CORP DBA 
SUPREME VS 
ASHOK KUMAR

GAUTAM 
BHASIN

eludication.lega
l@outlook.com

Commercial 
Suit

CS COMM. 
406/2024

BRAHAM 
PRAKASH VS 
RELIANCE 
INFRATEL 
LIMITED

NEERAJ 
SOOD

nrj.sood09@gm
ail.com

Commercial 
Suit

CS COMM. 
408/2024

IDBI BANK 
LIMITED VS 
KAVITA DEVI

SATISH 
KUMAR

manish@kifindi
a.com

Commercial 
Suit

CS COMM. 
410/2024

SEMICONIC 
DEVICES 
PRIVATE 
LIMITED VS 
M/S RAYFUEL 
ENERCON 
PRIVATE 
LIMITED

YASHPREE
T SINGH

LAWYERYASH
PREET@GMAI
L.COM

Commercial 
Suit

CS COMM. 
413/2024

MASCOT 
HEALTH 
SERVICES PVT 
LTD. VS 
ASTRANOVA 
BIOTECH PVT 
LTD.

URFEE 
HAIDER

advocateurfeeh
aidersyed@gma
il.com

Commercial 
Suit

CS COMM. 
414/2024

INDIAN 
OVERSEAS 
BANK VS M/S 
IDEA CREATION

SUBHASH 
KUMAR 
JHA

SKJhaassociate
s@yahoo.com

Commercial 
Suit

CS COMM. 
417/2024

M/S 
CONFIDENCE 
CONSTRUCTION 
COMPANY VS 
M/S SUNSKY 
INFRASTRUCTU
RE INDIA PVT 
LTD

HIMANSHU 
KHATWANI

Commercial 
Suit

CS COMM. 
425/2024

M/S JAI SHREE 
HARI 
CONSTRUCTION 
INDIA PVT LTD. 
VS M/S MILKY 
FASHIONS 
CLOTHES PVT 
LTD

VAIBHAV 
SINHA

sinhavaibhav@
rediffmail.com

Commercial 
Suit

CS COMM. 
426/2024

UNION BANK 
OF INDIA VS 
RAJPAL 
KARHANA

JITENDRA 
GARD

jitendergargadv
@gmail.com

Commercial 
Suit

CS COMM. 
427/2024

RAJINDER 
KUMAR KARIRO 
VS M/S DHRUVI 
FOODS AND 
HOSPITALITY P 
LTD.

RAJEEV 
KUMAR 
CHAUHAN

rajeevchauhan4
6707@gmail.co
m

Commercial 
Suit

CS COMM. 
428/2024

M/S PRAKASH 
PIPES LIMITED 
VS M/S 
UJJAWAL 
AGROTECH

AVTAR 
SINGH

avtarsingh786y
ahoo.com

Commercial 
Suit

CS COMM. 
432/2024

M/S AGNI 
DEVICES PVT 
LTD V/S M/S RJ 
PROJECTS PVT 
LTD

RAJAN 
BAJAJ

adv.rajanbajaj
@gmail.com
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603 31.08.2024 S.K.TIWARI 9811479499 29.04.2024
47

613 16-08-2024 9999132159 45510

613 16-08-2024 9999306881 13-08-2024

613 13-08-2024 9811607053 05-08-2024

613 12-08-2024 9899951140 24-07-2024

613 05-08-2024 8130635102 01-08-2024
48

614 06-08-2024 9999306881 22.07.2024

614 EXECUTION 07-08-2024 9899331166 N/A

614 EXECUTION 07-08-2024 9899331166 N/A

614 EXECUTION 12-08-2024 9136136336 N/A

614 ARBITRATION 14-08-2024 9810464514 N/A

614 14-08-2024 05.08.2024

614 EXECUTION 16-08-2024 9910772005 N/A

614 22-08-2024 9250723065 12.08.2024

614 EXECUTION 22-08-2024 9873270564 N/A

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

SOUTH-
WEST

Commercial 
Suit

CS COMM. 
433/2024

M/S ALL WAYS 
LOGISTICS 
INDIA PVT LTD. 
VS PANTHER 
LOGISTICS PVT 
LTD

legalaffair.133
@gmail.com

SH. VIKAS DHULL, 
DISTRICT JUDGE, 
COMMERCIAL COURT.

SOUTH-
WEST

Commericial 
Suit

CS 
(COMM)/399/2024

State Bank Of 
India Vs DOLLY 
AHUJA

Sh. ADAITA 
KUMAR 
ROUT

akroutadvocate
@gmail.com

Commericial 
Suit

CS 
(COMM)/400/2024

WRANGLER 
APPARELS 
CORP Vs Ashok 
Kumar

Sh. Gautam  
Bhasin

eludication.lega
l@outlook.com

Commericial 
Suit

CS 
(COMM)/392/2024

J S 
HOSPITALITY 
SERVICES PVT 
LTD Vs M/S 
TRIOM 
HOSPITALITY

Sh. VIKAS 
TOMAR

nimishmishra9
9@gmail.com

Commericial 
Suit

CS 
(COMM)/391/2024

Jcc Tiles Pvt Ltd 
Vs Shapoorji 
Pallonji And Co 
Pvt Ltd

Sh. Manish 
Verma

advocatemanis
hverma349@g
mail.com

Commericial 
Suit

CS 
(COMM)/387/2024

Manish Ranjan 
Vs C K Pandey

Sh. RAVI 
KUMAR

advocateraviku
mar001@gmail.
com

SH. AMIT BANSAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

SOUTH-
WEST

COMMERCIAL 
SUIT

CS 
(COMM)/388/2024

Puma Se Vs 
Harichandra 
Nathu Rao

MR. 
GAUTAM 
BHASIN 

ELUDICATION
.LEGAL@OUT
LOOK.COM

Execution 
(Comm.)/160/2024

Punjab National 
Bank Vs Hariom 
Industries

MR. 
SAURAV 
BHASIN

SAURAVBHASI
N10@GMAIL.C
OM

Execution 
(Comm.)/162/2024

Punjab National 
Bank Vs M/S K K 
Enterprises And 
Anr.

MR. 
SAURAV 
BHASIN

SAURAVBHASI
N10@GMAIL.C
OM

Execution 
(Comm.)/165/2024

M/S Kraft Land 
India Vs M/S 
Nysaa Retail Ltd

MR. 
NAVEEN 
KR JAIN

ADVSKJAIN@
GMAIL.COM

ARB. A. 
(COMM.)/8/2024

National 
Highways 
Authority Of 
India Vs Ms 
Intercontinental 
Consultants And 
Technocrats Pvt 
Lt

MR. C.S. 
CHAUHAN

CHHINNBHAL
CHAUHAN@G
MAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/398/2024

Jak Wood Craft, 
Through Its Ar, 
Mohd Yusuf Vs 
Ashish Interbuild 
Pvt Ltd

MS. 
POONAM 

9643501636, 
9718516363

CONTACT@PR
IEGALHELPS.
COM

Execution 
(Comm.)/317/2020

M/ S Malbros 
Holdings Pvt. 
Ltd. Vs Ravi Pal 
Udar And Anr.

MS. MANSI 
CHADHA

CHADHAAND
ASSOCIATES@
REDIFFMAIL.
COM

COMMERCIAL 
SUIT

CS 
(COMM)/411/2024

Bank Of India Vs 
Savor Impex 
Private Limited

MR. 
SAURABH 
MALIK

SAM001OH@G
MAIL.COM

Execution 
(comm)/322/2024

Canara Bank Vs 
M/S Shri 
Satnamji Self 
Help Group & 
Ors

MS. 
MAMTA 
PAL

MAMTA.PAL01
@GMAIL.COM
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614 24.08.2024 7827272828 22.08.2024

614 24-08-2024 9810577026 N/A

614 EXECUTION 27-08-2024 9999653376 N/A

614 EXECUTION 27-08-2024 9999132159 N/A

614 28-08-2024 9811962836 06.08.2024

614 28-08-2024 9560846436 23.07.2024

614 28-08-2024 9891399593 07.08.2024

614 EXECUTION 31-08-2024 9818440502 N/A

614 EXECUTION 31-08-2024 9999132159 N/A

614 31-08-2024 9810840045 24.08.2024

614 31-08-2024 9810840045 24.08.2024

614 EXECUTION 07-08-2024 9899331166 N/A

614 EXECUTION 07-08-2024 9899331166 N/A

614 EXECUTION 07-08-2024 9899331166 N/A
49

509 CS(COMM) 389/2024 06.08.2024 9313080071 31.07.2024

SH. AMIT BANSAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

SOUTH-
WEST

COMMERCIAL 
SUIT

CS (Comm) 
416/2024

Indian Bank Vs 
M/S Goyal 
General Store

MR. ANKIT  
DAGAR

ADVANKITDA
GAR@HOTMA
IL.COM

MISCELLANEO
US

MISC DJ 
ADJ/3891/2024

Bijesh Vayalpra 
Vs Punjab And 
Sind Bank 
Through Upma 
Dureja Chief 
Manager

MR. 
MANISH 
SHANKAR 
SRIVASTAV
A

MSSRIVASTAV
A@GMAIL.CO
M

Execution 
(Comm.)/325/2024

Jayant Nagar Vs 
Rich Earth 
Infratel Pvt Ltd

MR. AMIT 
MADAAN

88.AMADAAN
@GMAIL.COM

Execution 
(Comm.)/326/2024

State Bank Of 
India Vs Mr 
Hrudayanand 
Padhi, Prop Of 
Ms H N Padhi 
Provision Store

MR. A.K. 
ROUT

AKROUTADVO
CATE@GMAIL.
COM

COMMERCIAL 
SUIT

CS 
(COMM)/418/2024

M/S Omsons 
Marketing Pvt 
Ltd Vs Nargesh 
Kumar

MR. 
IRSHAD 
AHMAD

ADV.IRSHAD1
@GMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/419/2024

Amit Builders 
Through Its 
Proprietor Lalit 
Kumar Vs Anjit 
Infracon Through 
Its Partner Rohit 
Mangal

MR. YAKSH 
GARG

ROHIT.PRAKA
SHLEGALADVI
SER@GMAIL.C
OM

COMMERCIAL 
SUIT

CS 
(COMM)/420/2024

Bank Of 
Maharashtra 
Through 
Shreyansh Kumar 
Vs Neelam 
Sharma 
Proprietor Of 
M/S Digital Zone

MR. AJAY 
SHARMA

AJAYSHARMA
2635@GMAIL.
COM

Execution 
(Comm.)/327/2024

The Balussery 
Benefit Chit Fund 
Pvt Ltd Vs M/S S. 
 N. Trading

MR. ARUN 
SHARMA

AAKIARUN@G
MAIL.COM

Execution 
(Comm.)/328/2024

State Bank Of 
India, Vs Arun 
Kumar Sharma

MR. A.K. 
ROUT

AKROUTADVO
CATE@GMAIL.
COM

COMMERCIAL 
SUIT

CS 
(COMM)/429/2024

Indian Overseas 
Bank Vs Anushka 
Trading Company

MR. 
SUBHASH 
KUMAR

SKHAASSOCIA
TES@YAHOO.
COM

COMMERCIAL 
SUIT

CS 
(COMM)/430/2024

Canara Bank Vs 
Annapurna 
Tawachapati 
Supplier

MR. 
SUBHASH 
KUMAR

SKHAASSOCIA
TES@YAHOO.
COM

Execution 
(Comm)158/2024

Punjab Naitonal 
Bank Vs The Hair 
World

MR. 
SAURAV 
BHASIN

SAURAVBHASI
N10@GMAIL.C
OM

Execution 
(Comm)159/2024

Punjab National 
Bank Vs Parth 
Gambhir 

MR. 
SAURAV 
BHASIN

SAURAVBHASI
N10@GMAIL.C
OM

Execution 
(Comm)160/2024

Punjab National 
Bank Vs. M/s 
Rasya & Anr.

MR. 
SAURAV 
BHASIN

SAURAVBHASI
N10@GMAIL.C
OM

SH. RAKESH PANDIT, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

SOUTH-
WEST

SVR 
ASSOCIATES VS 
TRIBHUAN 
PRASAD INFRA 
PVT LTD.

ASHOK KR. 
UPMANU

adv.akupmanu
@gmail.com
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509 164/2024 08.08.2024 9927020390

509 CS(COMM) 401/2024 16.08.2024 9873130563 14.08.2018

509 CS(COMM) 402/2024 16.08.2024 7827249904 02.08.2024

509 CS(COMM) 403/2024 16.08.2024 7827249904 31.07.2024

509 CS(COMM) 404/2024 16.08.2024 9871495838 12.08.2024

509 CS(COMM) 407/2024 20.08.2024 20.07.2024

509 CS(COMM) 409/2024 21.08.2024 17.08.2024

509 CS(COMM) 412/2024 23.08.2024 17.08.2024

509 319/2024 24.08.2024

509 CS(COMM) 415/2024 24.08.2024 9810078786 21.08.2024

509 OMP (COMM) 17/2024 24.08.2024 9811405665 14.08.2024

509 CS(COMM) 421/2024 29.08.2024 9811680828 12.08.2024

509 CS(COMM) 422/2024 30.08.2024 9911219953 06.08.2024

509 CS(COMM) 423/2024 30.08.2024 9810840045 24.08.2024

509 CS(COMM) 424/2024 30.08.2024 9810840045 24.08.2024

SH. RAKESH PANDIT, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

SOUTH-
WEST

EXECUTION 
(COMM)

M/S GEE TEE 
TRADING VS 
SHREE BALAJI 
AUTO ELECTRIC 
WORKS

KSHITIJ 
AGGARWA
L

S S SEEPAGE 
SOLUTIONS 
PVT. LTD. VS G S 
DEVELOPERS 
AND 
CONTRACTORS 
PVT. LTD.

SHRAVEEN 
KR VERMA

lexactoandco@
gmail.com

STATE BANK OF 
INDIA VS INDER 
SINGH PROP. 
RATHI PAINTS

SUNIL 
SEHRAWAT

delhilawyers76
@yahoo.co.in

STATE BANK OF 
INDIA VS 
MUKESH 
KUMAR

SUNIL 
SEHRAWAT

delhilawyers76
@yahoo.co.in

MOGLI LABS 
INDIA PVT. LTD. 
VS SUSHMITA 
DEY

TARUN 
VERMA

cstarunverma@
gmail.com

PUMA SE VS 
ASHOK KUMAR

GAUTAM 
BHASIN

9999306881, 
9999093893

advocateurfeeh
aidersyed@gma
il.com

ASICS 
CORPORATION 
VS SHILPA & 
ORS.

GAUTAM 
BHASIN

9999306881, 
9999093893

advocateurfeeh
aidersyed@gma
il.com

PUMA SE VS 
SHILPA & ORS

GAUTAM 
BHASIN

9999306881, 
9999093893

advocateurfeeh
aidersyed@gma
il.com

EXECUTION 
(COMM)

M/S V G 
PROJECTS VS 
M/S RSM 
PROJECTS & 
ENGINEERS 
PVT LTD.

ABHISHEK 
SIROHI

9999281570, 
9350124869

yatendrasirohi
@hotmail.com

MASCOT 
HEALTH SERIES 
PVT LTD VS 
PRECIA 
PHARMA PVT 
LTD.

URFEE 
HAIDER

advocateurfeeh
aidersyed@gma
il.com

M/S VISION 
INDIA 
AYURVED PVT 
LTD. V/S N. K. 
SHARMA

S. P. 
SRIVASTAV
A

advocatesrivast
avasp@gmail.c
om

SARLA BHATIA 
VS A& P STYLES

AMARJEET 
SINGH

amarjitshaheer
@gmail.com

KUNAL 
SHARMA VS 
MANSI 
AGGARWAL & 
ANR.

LAW IN 
TOTO 
LITIGATIO
N AND 
CONSULTA
NCY FIRM

advocaterohit9
805@gmail.co
m

CANARA BANK 
VS KRANTI SELF 
HELP GROUP

SUBHASH 
KR. JHA

skjhaassociates
@yahoo.com

INDIAN 
OVERSEAS 
BANK VS KIDS 
PARADISE

SUBHASH 
KR. JHA

skjhaassociates
@yahoo.com
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509 CS(COMM) 431/2024 31.08.2024 9810910333 29.07.2024
Total 599

SH. RAKESH PANDIT, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

SOUTH-
WEST

M/S PRAKASH 
PIPES LTD. V/S 
M/S GEE PEE 
FOODS PVT. 
LTD.

GURBAKSH 
SINGH & 
ASHWANI 
KR. 
DHAMIJA

avtarsingh78@
yahoo.com
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